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3 MP officials suspended, drug controller transferred

Shruti Tomar

letters@hindustantimes.com

BHOPAL: The Madhya Pradesh
government on Monday sus-
pended three officials and trans-
ferred the drug controller follow-
ing the deaths of 17 ¢ hildren within
amanth after allegedly consuming
contaminated cough syrup, offi-
cials said, adding the state banned
two more cough syrups due to
presence of toxic diethylene glycol
in higher than permissible limit.
The moves come daysafter the
Centre, in its advisory dated Octo-
ber 3, urged all states and UTs to
promote the judicious prescribing
and dispensing of cough syrups for
children. The advisory, which
came amid reports of cough syr-
up-linked deaths in Madhya Pra-
desh and Rajasthan, states that
cough and cold medications
shouldn’t be prescribed or dis-
nensed to kids below twa vears of

age and are generally not recom-
mended for those under five.

Madhya Pradesh chief minister
Mahan Yadav, who met families of
three victims at Parasia in Chhind-
wara district on Monday, ordered
the suspension of drug inspectors
Gaurav Sharma (Chhindwara) and
Sharad Kumar Jain (Jabalpur), as
well as deputy director of food and
drug administration, Shobhit
Costa, and transferred state's drug
controller Dinesh Maurya.

The decisions come over a
manth after the first death due to
suspected renal failure linked to
alleped consumption of contami-
nated cough syrup was reported
from Chhindwara on September4.

After a review meet in Bhopal,
the CM instructed that all stocks of
Coldrif cough syrup should be
confiscated from medical stores
and homes of the affected families.

“In response to the incident in
Chhindwara. we have imposed a

ban on the medicines of the rele-
vant factory in Tamil Nadu.
Instructions have also been given
to ban the medicines of the other
two factories..., " he posted on X.

The state has also ordered recall
of Defrost syrup manufactured by
Ark Pharmaceuticals in Indore.

Coldril, manufactured in Tamil
Nadu's Kancheepuram, was found
to be dangerously adulterated with
diethylene glycol or DEG, a toxic
substance. The DEG concentration
was found to be over 48% in Cold-
rif compared to the permissible
limit of just 0.1%.

The state police have formed a
special investigation team (SIT) to
probe the death of 17 children —15
in Chhindwara and twoin Betul —
within a month. Dr Praveen Soni
from Chhindwara has been
arrested for alleged negligence,
while a case has been registered
against the Coldrif manufacturers.

On Mondav. the state also

banned the sale of Relife and Res-
pifresh TR cough syrups — both
manufactured by Gujarat-based
firms, “In the test, Relife manufac-
tured by Shape Pharma, Shekh-
pur, Gujarat [ailed to comply in
respect of presence of limit impu-
rities of Diethylene Glycol which is
more than permissible ((.636%).
Respifresh TR manufactured by
Rednex Pharmaceuticals, Ahmed-
abad in Gujarat failed the quality
test as Diethylene Glycol was
found 1.342%. The presence of
Diethylene Glycol more than per-
missible limit of 0.1% made the
syrup toxic,” said Maurya, outgo-
ing drug controller.

States ramp up measures

Meanwhile, several states ramped
upactions to halt the consumption
and supply of Coldrif syrup. The
Kerala health department ordered
that no medicines should be given
to children under 12 without a doc-

tor's prescription, while the Karna-
taka government issued an advi-
sory to healtheare institutions not
to prescribe or dispense cough syr-
ups to children below two.

Maharashtra FDA appealed to
the people to stop the sale or use of
Coldrif syrup while the Telangana
government directed all district
medical and health officers to sen-
sitise public on the ‘adulterated’
cough syrup. In Jharkhand, the
government animmedi-
ate ban on the sale, purchase and
useofthree cough syrups— Cold-
rif, Respifresh, and Relife.

Meanwhile, the NHRC on Mon-
day issued notices to Madhya Pra-
desh, Rajasthan and Uttar Pradesh
governments, directing them to
probe allegations of children's
deaths due to contaminated
syrup and immediately ban the
sale of spurious medicines.

(With PTI inmaus!
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Top court: India now ‘haven’ for
foreigners overstaymg illegally

Utkarsh Anand

letters@hindustantimes.com

NEW DELHI: The Supreme Court
on Monday said India seemed to
have become a “haven” for for-
eigners who overstay illegally, as
it came down strongly on an
Israeli man living in Goa with a
Russian partner while dismiss-
ing his plea seeking to stop their
two minor daughters from being
sent back to Russia.

A bench of justices Surya Kant
and Joymalya Bagehi refused to
entertain the petition filed by Dror
Shlomo Goldstein, who claimed to
be the father of the two girls, call-
ing it a "publicity interest” and
“frivolous” litigation. "This coun-
try has become a haven for all
kinds of people. Anybody comes
and stays here endiessly,” bench
said during the hearing, question-
ing how the Israeli national was
sustaining himselfin India.

“Why are you in India despite
being Isracli? What is your source
of livelihood? We do not want to
comment on your activities but
howare you surviving in Goa?” the
courtasked, as Goldstein's lawyer,
Deepak Prakash, sought an
adjournment to confirm whether
the children had already been

repatriated, and to also serve a
copy of the petition to the Centre.,

The bench, however, declined
to keep the matter pending, “We
find this special leave petition
totally frivolous. Apparently, the
petitioner approached the high
court and this court only for pub-
licity,” the initial order said. It later
allowed Galdstein to withdraw the
plea, dismissing itas withdrawn.

During the hearing, courtalso
pulled up Goldstein, asking for any
proaf or evidence to show that he
was the father of the girls. "If you
are the father, what were you
doing when your children were
living in a cave? Why should we
not order your deportation too?"

The case races back to July this
year, when Nina Kutina, a 40-year-
old Russian woman, and her two
young daughters, aged six and five,
were rescued from a forest cave in
Karnataka by local police. The trio
had been living there for weeks,
reportedly without valid travel or
residence documents.

Kutina and her daughters were
later sent to a foreigners’ detention
centre, and the Karnataka high
court directed the Union govern-
ment o issue travel documents for
their repatriation. They were
flown back to Russia on Septem-
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This country has
become a haven for
all kinds of people.
Anybody comes
and stays here
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SUPREME COURT BENCH

ber 28, along with Kutina's minor
son from another relationship
who was found in Goa.
Goldstein, who deseribed him-
self as an Israeli businessman
residing in Goa, had petitioned the
high court to stop the deportation
and sought custody of the two
girls, claiming he had been provid-
ing for their welfare. The court,
however, dismissed his plea,
observing that despite his claims,
the woman and her daughters
were "“inexplicably found living in
an isolated cave,” and that Gold-
stein could not offer a convineing
explanation for the circumstances.

‘Lakhs are overstaying'
In a separate matter heard on

Monday, the Supreme Court
bench expressed similar disquiet
while considering a plea by a
Sudanese national, Yousif Haroun
Yagoub Mohamed, who sought
protection from coercive action
against himselfand his family for
allegedly overstaying in India.

Senior advocate S Muralidhar,
appearing for Mohamed, told the
court that his client possessed a
refugee card issued by the United
Nations High Commissioner for
Refugees (UNHCR) and had
applied for asylumin Australia. He
also expressed concern about an
ongoing drive against overstaying
foreigners.

The bench, however, noted that
India does not recognise UNHCR
hefugcc cards, as the country is not
asignatory to the 1951 UN Refugee
Convention orits 1967 Protocol.

“You know the MHA does not
acknowledge the refugee
card...They have opened a show-
room here and are issuing cards
there,” the court observed. "Why
don'tyou move to Australia? You
have already applied for asylum
there,” it told the petitioner.

The bench cautioned that the
court needed (o be “very careful”
while entertaining such petitions.
“Lakhs and lakhs are sitting here,

overstaying.” the bench said.

The court ultimately disposed
of the plea, noting that the peti-
tioner had already approached the
National Human Rights Commis-
sion (NHRC).

The remarks come amid grow-
ing scrutiny of illegal foreign
nationals staying in India, particu-
larly instates such as Goa, Karna-
taka, and Delhi, where overstaying
tourists and sell-proclaimed asy-
lum seekers have periodically
drawn police attention.

India does not have a domestic
refugee law and handles asylum
or overstay cases through a mixof
administrative measures under
the Foreigners Act, 1946 and the
Passport (Entry into India) Rules,
1950, In recent months, authori-
ties have intensified enforcement
against long-term overstayers and
foreigners involved in unautho-
rised activities.

The MHA had on May 2 issued
a notification authorising a
nationwide drive to identify and
deport illegal immigrants. The
notification is currently under
challenge before the same top
court bench, which had in August
asked the Union government to
explain the standard operating
procedure (SOP) being followed.
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MP drug controller
shunted, 3 other
officials suspended

AmarjeetSingh &
Sarfaraz Ahmed | Tnn

Bhopal/Nagpur: MP govt
Monday transferred the state
drugs controller and suspen-
dedthree of hissubordinates,
holding them accountable for
the deathsof children, allege-
dly after consuming Coldrif
cough syrup, in Chhindwara
district, as the toll rose to 15,
witha girl succumbing.
Following CM Mohan Ya-

» Surprise antidote, P17

IMA condemns
doctor’s arrest

ndian Medical Associationon

Monday condemned adoct-
or's arrestinconnection with
thecase, describingitasa
classicexample ofthe legal
illiteracy of officials and police.
“The prescribing doctor has no
way of knowing whether ame-
dicineis contaminated until
adverse outcomes are report-
ed among patients,” it said. tun

dav's instructions, govt
transferred MP Food and
Drugs Administration con-
troller Dinesh Maurya, and
suspended deputy controller
Shobhit Kosta, along with
drug inspectors Sharad Jain
and Gaurav Sharma. The
CM also visited Parasia and
met the bereaved families.
An18-month-old girl, Dha-
niDahriya, died Monday nig-
htat GMCH, Nagpur. The hos-
pital’s paediatric department
head, Dr Manish Tiwari, told
TOI the girl was in a deep co-
ma, though her kidney funec-
tions were in revival stage.
Kosta’s suspension order

said he failed to ensure comp-
liance with Centre’s directi-
ves prohibiting use of fixed
dose combination of chlor-
pheniraminemaleate and ph-
enylephrine hydrochloride
in children below four vears.
On Monday, police produ-
ced Dr Praveen Soni, who pre-
scribed Coldrif to many of
the victims, before a court in
Chhindwara, which remand-
edhim in judicial custody:
NHRC has issued notices
to MP, Rajasthan and UP, di-
rectingthem toconductanin-
quiry, test samples and ban
Coldrif. It sought an action
taken report in two weeks.
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NHRC issues notices to 3 states,
Health Ministry, others

NEW DELHI, Oct 6: The
NHRC on Monday 1ssued no-
ticez to Madhya Pradesh,
Rajasthan and Uttar Pradesh
governments, directing them
to probe allegations of chil-
dren's deaths due to contami-
nated cough syrup and imme-
diatelvy ban the sale of spuri-
ous medicines.

It has alzo directed the Un-
1om Health Ministry, the Dirugs
Controller General of India
(DCGI), the Central Drugs
Standard Control Organisation
(CDSCOY, and the Directorate
General of Health Services
{DGHS) to order an investi-
gation into the supply of spu-
rious drugs and instruct all
regional labs in states to col-
lect the samples of spurious
drugs and submit test reports.

“The authority is also di-
rected to order all the Chief
Drugs Controllers in the con-
cerned states to process im-
mediately the banning of the
spurions drugs and submit re-
ports.” the National Human

Rights Commission (NHRC)
said in a notice.

The Commission said it has
received a complaint seeking
urgent intervention in cases
of the deaths of 12 children in
Madhva Pradesh (Chhindwara
and Vidisha districts) and
some districts of Rajasthan, al-
legedly after consuming
cough svrup.

Although mitial tests by the
Union Health Ministry report-
edly did not find diethylene giy-
col or ethylene glycol, sub-
stances lmown to cause kidney
toicity, in the medicines, “the
exact cause of death remains
unclear with cases involving
kidney failure and other com-
plications”, the NHRC said.

The bench of the NHEC,
presided by Privank
Kanoongo, Member, has taken
cognisance of the Protection
of Human Rights Act, 1993,
in the matter.

“The Registry is directed to
issue a notice to the Principal
Secretary, Department of
Health and Family Welfare,
Govt of Rajasthan, Jaipur; the
Principal Secretary, Depart-
ment of Health and Family
Welfare, Govt of Madhva
Pradesh, Bhopal: and the Prin-
cipal Secretary, Department of
Health and Family Welfare,
Govt of UB Lucknow, with di-
rections to get the allegations
made in the complaint inquired
intoand to collect the samples
of cough syrup, testing in their
regional labs and ban the zale
of spurious medicine on imme-
diate basis,” the notice said.

“The Drugs Controller Gen-
eral of India, Central Drugs
Standard Control Organisa-
tion, Directorate General of
Health Services, Ministry of
Health and Family Welfare,
Government of India, New
Dethi, are alzo directed to or-

der an investigation into the
supply of spurious drugs and
alzo to order all the regional
lahz in the states to collect the
samples of spurious drugs and
submit the sample test re-
ports,"” it further stated.

The anthorities have heen
directed to submit an action
taken report within two
weeks, the notice said.

The complainant, the
NHRC said, highlighted the
children’s deaths as a serious
failure of drug safety, regula-
tion, and monitoring systems,
constituting a violation of their
fundamental rights, including
the right to life, health, and
access to safe medicines.

The complainant sought the
intervention of the WHRC in the
matter and requested the con-
stitution of a special investiga-
tion committee to examine how
these cough syrups reached the
market, including manufactur-
ing, distribution, regulation, and
potential contamination with
harmful chemicals. — PTI
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Cough syrup deaths: NHRC issues notices to
3 States, Union Health Ministry, others

NEW DELHL, Oct &:

The NHRC on Monday
issued notices to  Madhya
Pradesh, Rajasthan and Uttar
Pradesh governments, directing
them to probe allegations of chil-
dren's deaths due to contaminat-
ed cough syrup and immediately
ban the sale of spurious medi-
cines.

It has also directed the Union
health ministry, the Drugs
Controller General of India
(DCGID), the Central Drugs
Standard Control Organisation
(CDSCO) and the Directorate
General of Health Services
(DGHS)to order an investigation
into the supply of spurious drugs
and instruct all regional labs in
states to collect the samples of
spurious drugs and submit test
reparts,

"The authority is also direct-
ed to order all the Chief Drugs
Controllers in the concerned
states to process immediately
banning of the spurious drugs
and submit reports,” the
National Human Rights
Commission (NHRC) said in a
notice.

The comimission said it has

received a complaint seeking

urgent intervention in cases of
the deaths of 12 children in
Madhya Pradesh (Chhindwara
and Vidisha districts) and some
districts of Rajasthan allegedly
after consuming cough syrup.

Although initial tests by the
Union Health Ministry reported-
ly did not find diethylene glyeol
or ethylene glvcol, substances
known to cause kidney toxicity,
in the medicines, "the exact
cause of death remains unclear
with cases involving kidney fail-
ure and other complications",
the NHRC said.

"The Registry is directed to
issue a notice to the Principal
Secretary, Department of Health
and Family Welfare, Govt of
Rajasthan, Jaipur; the Principal
Secretary, Department of Health
and Family Welfare, Govt. of
Madhya Pradesh, Bhopal; and
the Principal Secretary,
Department of Health and
Family Welfare, Govt. of UP,
Lucknow, with directions to get
the allegations made in the com-
plaint inquired into and to col-
lect the samples of cough syrup,
testing in their regional labs and
ban the sale of spurious medi-
cine on immediate basis," the
notice said. (PTD
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NHRC takes suo motu

cognisance of Jharkhand
school beating incident

GK News Service
Hew Delh, Oct 6

The National Huoman Rights
Commission (NHRC) has
taken sup mota cognizance
of media reports about the
death of a five-year-old stu-
dent allegedly beaten by
a teacher at a residential
school in Hazaribagh dis-
trict, Jharkhand, on 24 Sep-

tember 2025

According to reports, the
teacher assaulted the child
after he refused to eat food.
The boy's brother, also a
student at the same school,
is said to have revealed
the details of the incident.
Taking serious note of the
report, the Commission
observed that the incident,
if true, raises a grave issue

of human rights wviola.
tion. It has issued notices
to the Chief Secretary of
Jharkhand and the Super
intendent of Police, Haoz-
aribagh, seeking a detailed
report within two weeks.
Media reports dated 25 Sep
tember 2025 indicated that
both the accused teacher
and the school manager arg
currently absconding.
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Cough syrup deaths: NHRC
issues notices to 3 states, Union
health ministry and others
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3 MP officials suspended, drug controller transterred

Shruti Tomar

letters@hindustantimes.com

BHOPAL: The Madhya Pradesh
government on Monday sus-
nded three officials and trans-
erred the drug controller follow-
ing the deaths of I7 children within
amonth after allegedly consuming
contaminated cough syrup, offi-
cials said, adding the state banned
two more cough syrups due to
presence of toxde diethylene glycol
in higher than permissible limit.
The moves come days after the
Cenire, in its advisory dated Octo-
ber 3, urged all states and UTs to
promaote the judicious prescribing
and dispensing of cough syrups for
children. The advisory, which
came amid reports of cough syr-
up-linked deaths in Madhya Pra-
desh and Rajasthan, states that
cough and cold medications
shouldn't be prescribed or dis-
pensed to kids below two years of

age and are generally not recom-
mended for those under five.

Madhya Pradesh chief minister
Mohan Yadav,whomet families of
threevictims at Parasia in Chhing-
wara district on Monday, ordered
the suspension of drug inspectors
Gaurav Sharma (Chhindwara) and
Sharad Kumar Jain (Jabalpur), as
well as deputy director of food and
drug administration, Shobhit
Costa, and transferred state's drig
controller Dinesh Maurya.

The decisions come over a
month after the first death due to
suspected renal failure linked to
alleged consumption of contami-
nated cough syrup was reported
from Chhindwara on September 4.

After a review meet in Bhopal,
the CM instructed that all stocks of
Coldrif cough syrup should be
confiscated from medical stores
and homesof the affected families.

“In response to the incident in
Chhindwara, we have imposed a

ban on the medicines of the rele-
vant factory in Tamil Nadu.
Instructions have also been given
to ban the medicines of the other
two factories..." he posted on X
Thestate has also ordered recall
of Defrost syrup manufactured by
Ark Fharmaceuticals in Indore.
Coldrif, manufacrured in Tamil
Nadu's was found
0 be dangeroushy adulterated with

diethylene glycol or DEG, a toxic
substance. The DEG conceniration

was found to be over 48%, in Cold-
rif compared to the permissible
limitof just 0.1%.

The state police have formed a
spedial investigation team (SIT) w0
probe the death of I7 children — 15
in (hhindwara and two in Betul —
withina month. Dr Praveen Soni
from Chhindwara has been
arrested for alleged negligence,
while a case has been registered
against the Coldrif manufacturers.

On Monday, the state also

banned the sale of Relife and Res-
pifresh TR cough syrups — both
manufactured by Gujarat-based
firms. “In the test. Relife manufac-
tured by Shape Pharma, Shekh-
pur, Gujarat failed to comply in
respect of presence of imit impu-
ities of Diethylene Glyool which is
more than permissible (0.636%).
Respifresh TR manufactured by
Rednex Pharmaceuticals, Ahmed-
abad in Gujarat failed the quality
test as Diethylene Glycol was
found 1.342%. The presence of
Diethylene Glyool more than per-
missible limit of (.1% made the
Syrup toxic,” said Maurya, outgo-
ing drug controller.

States ramp up measures
Meanwhile, several states ramped
upactions o halt the consumpton
and supply of Coldrif syrup. The
Kerala health department ordered
that nomedicines should be given
1o children under 12 without a doc-

tor's prescription. while the Karna-
aka government issued an advi-
sory o healthcare institmtions not
10 prescribe of dispense cough syr-
ups to children below two.
Maharashira FDA appealed to
the people to stop the sale or use of
Coldrif syrupwhile the Telangana
government directed all district
medical and health officers tosen-
sitise public on the “adulterated”
cough syrup. In Jharkhand, the
government imposed an immedi-
ate ban on the sale, and
use of three cough syrups— Cold-
rif. Respifresh, and Relife.
Meamwhile, the NHRC on Mon-
day issued notices o Madhya Pra-
desh, Rajasthan and Uttar Pradesh
governments, directing them to
probe allegations of children's
deaths due tocontaminated cough
syrup and immediatety ban the
sale of spurious medicines.

{With PTI inputs)
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Top court: India now ‘haven’ for
foreigners overstaymg illegally

Utkarsh Anand

letters@hindustantimes.com

NEW DELHL: The Supreme Court
on Monday said India seemed to
have become a “haven" for for-
eigners who overstay illegally. as
it came down strongly on an
Israeli man living in Goawith a
Russian parmer while dismiss-
ing his plea seeking to stop their
two minor daughters from being
sent back to Russia.

A bench of justices Surva Kant
and Joymalya Bagehi refused to
entertain the petition filed by Dror
Shiomo Goldstein, who chimed o
be the father of the two girls, call-
ing it a "publicity interest” and
“frivolous” litigation. “This cour-
try has become a haven for all
kinds of people. Anybody comes
and stays here endlessly,” bench
said during the hearing, question-
ing how the Istaeli national was
sustaining himselfin India.

are you in India despite
being Israeli? What is your source
of livelihood? We do not want to
comment on your activities but
hiow are you surviving in Goa?” the
court asked, as Goldstein's Iawyer,
Deepak Prakash, sought an
adjournment to confirm whether
the children had already been

repatriated, and to also serve a
copy of the petition to the Centre.

The bench, however, declined
o keep the matter pending. "We
find this special leave petition
totally frivolous. Apparently, the
petitioner approached the high
court and this court only for pub-
licity,” the initial order said. It later
allowed Goldstein to withdraw the
plea, dismissing it as withdrawn,

During the hearing, court also
pulled up Goldstein, asking for any
proof or evidence to show that he
was the father of the girls. "If you
are the father, what were you
doing when your children were
living in a cave? Why should we
not order your deportation too?”

The case races back to July this
year, when Nina Kutina, a 40-year-
old Russianwoman, and her two
young ,aged sixand five,
were rescued from a forest cave in
Karnataka by local police. The trio
had been living there for weeks,
reportedly withoutvalid travel or
residence documents.

Kutina and her daughters were
later sent toa foreigners detention
centre, and the Karnataka high
court directed the Union govern-
menttoissue ravel documents for
their repatriation. They were
flown back to Russia on Septem-

\l

This country has
become a haven for
all kinds of people.
Anybody comes

and stays here
endlessly

SUPREME COURT BENCH

ber 28, along with Kutina’s minor
son from another relationship
who was found in Goa.
Goldstein, who described him-
self as an Israeli businessman
residing in zoa, had petitioned the
‘high court to stop the deportation
and sought custody of the two
girls, claiming he had been provid-
ing for their welfare. The court.
however, dismissed his plea.
observing that despite his claims,
the woman and her daughters
were "inexplicably found living in
an isolated cave,” and that Gold-
stein could not offer a convincing
explanation for the droumsances,

‘Lakhs are overstaying'
In a separate matter heard on

Monday, the Supreme Court
bench e-(pmssed similar disquiet
while considering a plea by a
Sudanese national, Yousif Haroun
Yagoub Mohamed, who sought
protection from coercive action
against himself and his family for
allegedly overstaying in India.

Senior advocate S Muralidhar,
appearing for Mohamed, told the
court that his client possessed a
refugee card issued by the United
Nations High Commissioner for
Refugees (UNHCR) and had
applied for asylum in Australia. He
also expressed concern about an
ongoing drive against oversiaying
foreigners.

The bench, however, noted that
India does not recognise UNHCR
refugee cards, as the country is not
a signatory to the 1951 UN Refugee
Convention or its 1967 Protocol.

"You know the MHA does not
acknowledge the refugee
card...They have opened a show-
room here and are issuing cards
there,” the court observed. "Why
don'tyou move to Australia? You
have already applied for asylum
there,” it told the petitioner.

The bench cautioned that the
court needed to be “very careful”
while entertaining such petitions.
“Lakhs and lakhs are sitting here,

overstaying,” the bench said.

The court ultimately disposed
of the plea. noting that the peti-
toner had already approached the
National Human Rights Commis-
sion (NHRC).

‘The remarks come amid grow-
ing scrutiny of illegal foreign
nationals staying in India, particu-
larlty in states such as Goa, Kama-
taka, and Delhi, where overstaying
tourists and self-proclaimed asy-
lum seekers have periodically
drawn police attention.

India does not have a domestic
refugee law and handles asylum
or overstay cases through a mix of
administrative measures under
the Foreigners Act, 1946 and the
Passport (Enty into India) Rules,
1950, In recent months, authori-
ties have intensified enforcement

long-term overstayers and
foreigners involved in unautho-
rised activities.

The MHA had on May 2 issued
a notification authorising a
natiomwide drive to identify and
deport illegal immigrants. The
notification is currently under
challenge before the same top
oourt bench, which had in August
asked the Union government to
explain the standard operating
procedure (SOP) being followed.
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NEW DELHI,PTI: The NHRCon
Mondayissued notices to Mad-
hya Pradesh, Rajasthan and
Uttar Pradesh governments,
directing them to probe allega-
tions of children’s deaths due
to contaminated cough syrup
and immediately ban the sale
of spurious medicines.

It has also directed the
Union health ministry, the
Drugs Controller General
of India (DCGI), the Central
Drugs Standard Control Or-
ganisation (CDSCO) and the
Directorate General of Health
Services (DGHS) to order an
investigation into the supply of
spurious drugs and instructall
regional labsin statesto collect
the samples of spurious drugs
and submit test reports.

“The authorityisalsodirect-
ed to order all the chief drugs
controllers in the states con-
cerned to process immediate-
ly the banning of the spurious
drugs and submit reports,”
the National Human Rights
Commission (NHRC) said in
anotice.

Complaintreceived

The commission said it has
received a complaint seeking
urgent intervention in cases
of the deaths of 12 children in
Madhya Pradesh (Chhindwara
and Vidisha districts) and some
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An elderly woman looks at a bottle of Coldrif cough syrup

in Betul of Madhya Pradesh. rri

districtsof Rajasthan, allegedly
after consuming cough syrup.

Although initial tests by
the Union health ministry
reportedly did not find di-
ethylene glycol or ethylene
glycol, substances known to
cause kidney toxicity, in the
medicines, “the exact cause
ofdeath remains unclear with
cases involving kidney failure
and other complications”, the
NHRC said.

ThebenchoftheNHRC, pre-
sided by Priyank Kanoongo,
Member, has taken cognisance
of the Protection of Human
Rights Act, 1993, in thematter.

The authorities have been
directed to submit an action
takenreport within two weeks,
the notice said.

Maha FDA
flags batch

The Maharashtra gov-
ernment’s Food and Drug
Administration (FDA)
hasappealedto people
tostopthe sale and use
ofaparticular batch of
the cough syrup, reports
DHNS from Mumbai.
The publichas been
urged to reportits posses-
siondirectly to the
Maharashtra FDA
throughthetoll-free
number 1800222365,
by email to jehq.fda-
mah@nic.in, or phone:
9692832289.

No medicine to children below 12
without prescription: Kerala

ARJUN RAGHUNATH
THIRUVANANTHAPURAM,
DHNS

The Kerala health authorities
have directed that paediatric
medicine for children below
the age of 12 in the state would
begivenonlyifafreshprescrip-
tion from a recognised doctor
is presented.

In view of the death of chil-
drensuspected to beduetothe
cough syrup Coldrif, the state
healthdepartment hasalsode-
cided toconductastudyonthe
use of medicine for coughing
in children.

“Based on the study by a
three-member expert panel,
the state will bring out guide-
lines for the use of medicines
for cough in children,” said
Health Minister Veena George
afterahigh-level meeting with
health officials.

She said that the drug con-
trol authority would put out a
directive notto issue pediatric
drugs without prescriptions.
0Old prescriptions would not
be allowed.

The minister also added
that awareness about the use

of paediatric drugs will also be
carried out.

Directions issued
“Directions have been issued
to the Drugs Controller in this
regard, and awareness efforts
willalsobestrengthened. Since
medicines for childrenare pre-
seribed according to their body
weight,amedicine giventoone
child must not be given to an-
other. Doing so could cause
more harm than benefit,” she
said.

So far, no issue pertaining
to the use of cough syrups by
children has been reported in
Kerala.

Thesale of Coldrifisalready
bannedin the state.

The SR-13 batch of Coldrif,
which was found to have trig-
gered the concerns, was not
found being sold in Kerala.

“It has been confirmed that
the sale of these problematic
batches has not taken place in
Kerala. Coldrif medicines are
sold in Kerala through eight
distributors. Their supply and
sale have now been stopped,”
the health minister said in a
statement.
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MP drug controller
transferred, 3
others suspended

Amarjeet.Singh &
Sarfaraz Ahmed | Tnn

Bhopal/Nagpur: MP govt
Monday transferred the state
drugs controller and sus-
pended three of his subordi-
nates, holding them account-
able for the deaths of chil-
dren, allegedly after consum-
ing Coldrif cough syrup, in
Chhindwara district, as the
toll mounted to 15, with one
more girl undergoing treat-
ment in Nagpur succumbing
on Monday.

Following CM Mohan Ya-
dav'sinstructions, govitrans-
ferred MP Food and Drugs
Administration controller
Dinesh Maurya, and sus-
pended deputy controller
Shobhit Kosta, along with
drug inspectors Sharad Jain
and Gaurav Sharma. The CM
also visited Parasia and met
the bereaved families.

An 18-month-old girl,
Dhani Dahriya, died Mon-
day night at GMCH, Nagpur.
The hospital’s paediatric de-
partment head, Dr Manish
Tiwari, told TOI the girl was
in a deep coma, though her
kidney functions were in re-
vival stage.

Kosta’s suspension order

IMA condemns
doctor’s arrest

ndian Medical Associationon

Monday condemned adoct-
or’s arrestin connection with
the case, describingitasa
classic example of the legal
illiteracy of officials and police.
“The prescribing doctor has no
way of knowing whether a me-
dicine is contaminated until
adverse outcomes are report-
ed among patients,” itsaid. Tan

said he failed to ensure com-
pliance with Centre’s direc-
tives prohibiting use of fixed
dose combination of chlor-
pheniramine maleate and
phenylephrine  hydrochlo-
ride in children below four
years.

On Monday, police pro-
duced Dr Praveen Soni, who
prescribed Coldrif to many
of the vietims, before a court
in Chhindwara, which re-
manded him in judicial cus-
tody.

NHRC has issued notices
to MP, Rajasthan and UP. di-
rectingthemto conductanin-
quiry, test samples and ban
Coldrif. It sought an action
taken report in two weeks.
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Cough syrup deaths: 3 officials suspended

PIONEER NEWS SERVICE
n New Delhi/Bhopal/Bengaluru

Madhya Pradesh Chief
Minister Dr Mohan Yadav on
Monday suspended two
drug inspectors and a
deputy director and trans-
ferred the State’s drug con-
troller after a cough syrup
was linked to the
Chhindwara tragedy.

Announcing the decision,
officials said the Chief
Minister vowed to take
strict action against those
found guilty and warned
that no negligence would
be tolerated in matters con-
cerning human life.

The National Human

Rights Commission (NHRC)
has also taken immediate
action in response to alarm-
ing reports of children’s
deaths linked to contami-
nated cough syrup. In a
strongly worded directive,
the NHRC has issued notices
to the governments of
Madhya Pradesh, Rajasthan,
and Uttar Pradesh, urging
them to investigate the
deaths of 14 children in
Madhya Pradesh’'s
Chhindwara and Vidisha
districts, as well as other
districts in Rajasthan. In
the wake of the NHRC's
directive, the Governments
of the concerned States are
expected to launch thor-

ough investigations into
the circumstances sur-
rounding the deaths.

At a high-level meeting at
his official residence in the
State Capital, Dr Yadav said
the Government was vigi-
lant and sensitive to the
issue. He ordered an imme-
diate campaign to ban the
sale of Coldrif syrup and
seize all existing stocks
from pharmacies and
homes in Chhindwara and
nearby districts.

He directed ASHA and
USHA workers, along with
government officials and
staff, to assist in recovering
the medicine from affected
families.
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Cough syrup deaths: 3
States, Health Ministry,
others get NHRC notices

NEW DELHI, Oct 6 {FTI)

THE NHRC on Monday issued
notices to Madhya Pradesh,
Rajasthan and Uttar Pradesh
Governments, directing them to
probe allegations of children’s
deaths due to contaminated
cough syrup and immediately
banthesale ofspurious medicines.

It has also directed the Union
Health Ministry, the Drugs
Controller General of India
(DCGH), the Central Drugs
Standard Control Organisation
{CDSCO) and the Directorate
General ofHealth Services (DGHS)
to order an investigation into the
supply of spurious drugs and
instruct all regional labs in States
to collect the samples of spurious
drugs and submit test reports.
“The authority is also directed to
order all the Chief Drugs

Controllers in the concerned
Statestoprocessimmediately ban-
ningofthespuriousdmigs andsub-
mitreports,” the National Human
Rights Commission (NHRC) said
in a notice.

The commission said it has
received a complaint seeking
urgent intervention in cases of
the deaths of 12 children in
Madhya Pradesh (Chhindwara
and Vidisha districts) and some
districts of Rajasthan allegedly
after consuming cough syrup.

Although initial tests by the
Union Health Ministry report-
edly did not find diethylene gly-
col orethylene glyool, substances
known to cause kidney toxicity,
inthe medicines, “the exact cause
of death remains unclear with
cases involving kidney failure
and other complications”, the
NHRC said.



NATE
RIG!

AL HUMAN

New Indian Express, Bengaluru, 07/10/2025
Page No: 12, Size: 14.18cm x 16.03cm

MP officials face heat over kid
deaths; IMA slams doc’s arrest
-

ANURAAG SIMGH AND KAVITA
BAJELI-DATT i Bhapal/New Delhi

IN the aftermath of 15 children
dying due to suspected cough
syrup poisoning-induced acute
kidney injury (AKI) in Madhya
Pradesh, CM Mohan Yadav on
Monday initiated a series of ac-
tions against officials of state's
food and drug administration.

Two drug inspectors, Gau-
rav Sharma and Sharad Ku-
mar Jain (posted in Chhind-
wara and Jabalpur districts
respectively) and the deputy
director of food-drugs admin-
istration Shobhit Knshta were
suspended for dereliction of
duties, while the drug control-
ler Dinesh Mauryva was
transferred.

So far. 15 deaths of children
from Chhindwara have been re-
ported since September 4, when
four-vear-old Shivam Rathore
died following acute kidney in-
jury allepedly caused by the
contaminated cough syrup

The medicine was preseribed
to Shivam and most of the oth-
er 14 children by povernment
doctor Dr Pravin Seni at his
private ¢linic in Parasia. Dr
Soni was arresterd by the SIT of
Chhindwara district police late
on Saturday night, igniting na-
tionwide outrage from the med-
ical fraternity

The India Medical Associa-

Wadhya Pradesh {M Mahan Yaday meets with the kin of the victims on Monday |«

tion (IMA), strongly condemned
it. Demanding immediate ac-
tion on the actual culprits and
adequate compensation for the
affected families and the doe-
tor, the TMA said they are con-
eerned with the * incompetence
and inadequacy of the drug
regulatory system in the coun-
try and mishandling of this un-
fortunate incident.”

IMA national president, Dr
Dilip Bhanushall and Honorary
Secretary General, D Sarbari
Dutta, said, “The response of
both the Central and state au-
thorities are creating problems
imstead of instilling confidence
in the minds of the public.

The strongly-worded state-
ment from IMA came on a day
when the NHRC issuad notices
to the povernments of Madhyva

Pradesh, Rajasthan, and Uttar
Pradesh, asking them to inves-
tigate the deaths, They also di-
roecied the Drugs Controller
General of India, the Central
Dirugs Standard Contral Organ-
isation, the Directorate Gener-
al of Health Services, and the
Union Health Ministry toprobe
the supply of spurious drugs.
Dr Dhruv Chauhan, National
Spokesperson of IMA- Junior
Doctors” Network (JDN), said,
“Walcome to the New India
where a doctor is arrested to-
day not for crime, but for pre-
seribing a cough syrup to heal
sick children.”

Dr Kulpeep Gupta, Vice Pres-
ident, The Federation of Allln-
dia Medical Association said.
“We demand a fair probe and
immediate release.™
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NATIONAL HUMAN
RIGHTS COMMISSION

£

NHRC notice to
MP, Raj, UP over
death of kids

New Delhi: NHRCMonday is-
sued notices to MP, Rajasthan
and Uttar Pradesh govts, di-
recting them to conduct an in-
quiry into allegations made
in a complaint over children’s
deaths due to contaminated
cough syrup, get samples tes-
ted and ban the sale of spurio-
us medicine immediately. It
has sought an action taken re-
port within two weeks.

Taking cognisance of the
complaint, National Human
Rights Commission bench,
led by Priyank Kanoongo, sa-
id, prima face, allegations se-
em to be a serious violation of
victims’ human rights. “The
authority is also directed to
order all chief drugs control-
lers in states concerned to
process immediately the ban-
ning of spurious drugs and
submit reports,” it said in no-
tice, while directing Centre to
also order a probe “into supp-
ly of spurious drugs”. Tnn



NHRC issues notices
to MP, Raj, UP govts

Times NEws NETWORK

New Delhi: The NHRC on
Monday issued notices to
Madhya Pradesh, Rajasthan
and Uttar Pradesh govts, di-
rectingthemto conduct an in-
quiry into allegations made
inacomplaint over children's
deaths due to contaminated
coughsyrup, get samples test-
ed and ban the sale of spu-
rious medicine immediately.
Ithassoughtanactiontak-
enreport withintwo weeks.
Taking cognizance of the
complaint matter, a bench of
the National Human Rights
Commission, presided by Pri-
vank Kanoongo, observed
that, prima face, the allega-
tions seem to be a serious vio-
lation of the human rights of

Health officials on
hunt for ‘killer bottles’
> Under intense public scrutiny
& facing calls for accountability
over the death of 14 Chhindwara
children after allegedly
consuming adulterated
cough syrups, MP health

(p officials are on a hunt
M for sold out bottles P3

FULL COVEﬁAGE P3&4

» 2 more syrups banned P3
» CM meets grieving kin  P3
» Did Chhindwara doc

break rules... P4

the victims.

The complainant high-
lighted this as a serious fail-
ure of drug safety, regulation
and monitoring systems. P4
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‘Serious failure of drug
safety, monitoring systems'’

P Continued fromP1

“the Drugs Controller General of India, Cen-

tral Drugs Standard Control Organisation,
Directorate General of Health Services, minis-
try of health and family welfare, govt of India,
are also directed to order an investigation into
the supply of spurious drugs and also to order
all the regional labs in the states to collect the
samples of spurious drugs and submit the sam-
ple test reports. The authority isalso directed to
order all the Chief Drugs Controllers in the con-
cerned states to process immediately the ban-
ningof the spuriousdrugs and submitreports,”

The commission said it had received a com-
plaint seeking urgent intervention in cases of
death of 12 children in MP and in some districts
of Rajasthan, allegedly after consumption of
cough syrup. Although initial tests by the Union
health ministry reportedly did not find diethy-
lene glycol or ethylene glycol, substances
known to cause kidney toxicity, in the medi-
cines, “theexactcauseof death remainsunclear
with cases involving Kidney failure and other
complications”, the NHRC said. The complai-
nanthighlighted thisasaseriousfailureof drug
gafety regulation and monitoring systems,
which constituted a violation of children's fun-
damental rights, including the right to life,
health and access to safe medicines. n

In the notice, the commission further stated,
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Cough syrup deaths: 3 officials suspended

PIONEER NEWS SERVICE
B New Delhi/Bhopal/Bengaluru

Madhya Pradesh Chief
Minister Dr Mohan Yadav on
Monday suspended two
drug inspectors and a
depury director and trans-
ferred the State's drug con-
troller after a cough syrup
was linked to rthe
Chhindwara tragedy.

Announcing the decision,
officials said the Chief
Minister vowed to rake
strict action against those
found guilty and warned
that no negligence would
be tolerated in matters con-
cerning human life,

The National Human

Rights Commission (NHRC)
has also raken immediate
action in response o alarm-
ing reports of children’s
deaths linked to contami-
nated cough syrup. In a
strongly worded directive,
the NHRC has issued notices
to the governments of
Madhya Pradesh, Rajasthan,
and Uttar Pradesh, urging
them to investigate the
deaths of 14 children in
Madhya Pradesh’s
Chhindwara and Vidisha
districts, as well as other
districts in Rajasthan. In
the wake of the NHRC's
directive, the Governments
of the concerned States are
expected to launch thor-

ough investigations into
the circumstances sur-
rounding the deaths.

Al a high-level meeting at
his official residence in the
Stare Capirtal, Dr¥adav said
the Government was vigi-
lant and sensitive o the
issue. He ordered an imme-
diate campaign to ban the
sale of Coldrif syrup and
seize all existing stocks
from pharmacies and
homes in Chhindwara and
nearby districts.

He directed ASHA and
USHA workers, along with
government officials and
staff, to assistin recovering
the medicine from affected
families.
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Cough syrup deaths: 3 officials suspended

PIONEER NEWS SERVICE
B New Delhi/Bhopal/Bengaluru

Madhya Pradesh Chief
Minister Dr Mohan Yadav on
Monday suspended two
drug inspectors and a
depury director and trans-
ferred the State's drug con-
troller after a cough syrup
was linked to rthe
Chhindwara tragedy.

Announcing the decision,
officials said the Chief
Minister vowed to rake
strict action against those
found guilty and warned
that no negligence would
be tolerated in matters con-
cerning human life,

The National Human

Rights Commission (NHRC)
has also raken immediate
action in response o alarm-
ing reports of children’s
deaths linked to contami-
nated cough syrup. In a
strongly worded directive,
the NHRC has issued notices
to the governments of
Madhya Pradesh, Rajasthan,
and Uttar Pradesh, urging
them to investigate the
deaths of 14 children in
Madhya Pradesh’s
Chhindwara and Vidisha
districts, as well as other
districts in Rajasthan. In
the wake of the NHRC's
directive, the Governments
of the concerned States are
expected to launch thor-

ough investigations into
the circumstances sur-
rounding the deaths.

Al a high-level meeting at
his official residence in the
Stare Capirtal, Dr¥adav said
the Government was vigi-
lant and sensitive o the
issue. He ordered an imme-
diate campaign to ban the
sale of Coldrif syrup and
seize all existing stocks
from pharmacies and
homes in Chhindwara and
nearby districts.

He directed ASHA and
USHA workers, along with
government officials and
staff, to assistin recovering
the medicine from affected
families.
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Cough syrup deaths: 3 officials suspended

PIONEER NEWS SERVICE
B New Delhi/Bhopal/Bengaluru

Madhya Pradesh Chief
Minister Dr Mohan Yadav on
Monday suspended two
drug inspectors and a
depury director and trans-
ferred the State's drug con-
troller after a cough syrup
was linked to rthe
Chhindwara tragedy.

Announcing the decision,
officials said the Chief
Minister vowed to rake
strict action against those
found guilty and warned
that no negligence would
be tolerated in matters con-
cerning human life,

The National Human

Rights Commission (NHRC)
has also raken immediate
action in response o alarm-
ing reports of children’s
deaths linked to contami-
nated cough syrup. In a
strongly worded directive,
the NHRC has issued notices
to the governments of
Madhya Pradesh, Rajasthan,
and Uttar Pradesh, urging
them to investigate the
deaths of 14 children in
Madhya Pradesh’s
Chhindwara and Vidisha
districts, as well as other
districts in Rajasthan. In
the wake of the NHRC's
directive, the Governments
of the concerned States are
expected to launch thor-

ough investigations into
the circumstances sur-
rounding the deaths.

Al a high-level meeting at
his official residence in the
Stare Capirtal, Dr¥adav said
the Government was vigi-
lant and sensitive o the
issue. He ordered an imme-
diate campaign to ban the
sale of Coldrif syrup and
seize all existing stocks
from pharmacies and
homes in Chhindwara and
nearby districts.

He directed ASHA and
USHA workers, along with
government officials and
staff, to assistin recovering
the medicine from affected
families.
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NAL HUMAN
MMISSION

Notices sent
to Rajasthan,
MP, UP govts
over deaths

Times News NETWORK

New Delhi: National Hu-
man Rights Commission
(NHRC) on Monday issued
notices to Madhya Pradesh,
Rajasthan and Uttar Pra-
desh govts, directing them
to conduct an ingquiry into
allegations made in a com-
plaint over children’s
deaths due to contaminated
cough syrup, get samples
tested and ban the sale of
spurious medicine immedi-
ately. Tt hassoughtanaction
taken report within two
weeks.

Taking cognizance of
the complaint matter, a
bench of NHRC, presided
by Priyank Kanoongo, ob-
served that, prima face, the
allegations seem to be a se-
rious violation of the hu-
manrights of the victims.

In the notice, the com-
missionfurther stated, “the
Drugs Controller General
of India, Central Drugs
Standard Control Organi-
sation, Directorate General
of Health Services, minis-
try of health and family
welfare, Government of In-
dia, New Delhi, are also di-
rected to order an investiga-
tion into the supply of spu-
rious drugs and also to or-
der all the regional labs in
thestates to collect the sam-
ples of spurious drugs and
submit the sample test re-
ports.
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MP drug controller
transferred, 3
others suspended

Amarjeet Singh &
Sarfaraz Ahmed | TNN

Bhopal/Nagpur: MP govt
Monday transferred the state
drugs controller and suspen-
ded three of hissubordinates,
holding them accountable for
the deaths of children, alleg-
edly after consuming Coldrif
cough syrup, in Chhindwara
district, as the toll mounted to
15, with one more girl under-
going treatment in Nagpur
succumbing on Monday.
Following CM Mohan Ya-
dav’sinstructions, govttrans-
ferred MP Food and Drugs
Administration  controller
Dinesh Maurya, and suspen-
ded deputy controller Shob-
hit Kosta, along with drug in-
spectors Sharad Jain and
Gaurav Sharma. The CM also
vigsited Parasia and met the
bereaved families.
An18-month-old girl, Dha-
ni Dahriya, died Monday nig-
htatGMCH, Nagpur. The hos-
pital’s paediatric department
head, Dr Manish Tiwari, told
TOI the girl was in a deep co-
ma, though her kidney func-
tions were inrevival stage.
Kosta’s suspension order

IMA condemns
doctor’s arrest

ndian Medical Associationon

Monday condemned a doct-
or'sarrestin connectionwith
the case,describingitasa
classic example of thelegal
illiteracy of officials and police.
“The prescribing doctor has no
way of knowing whether a me-
dicine is contaminated until
adverse outcomes are report-
edamong patients,” it said. tnn

said he failed to ensure comp-
liance with Centre’s directi-
ves prohibiting use of fixed
dose combination of chlor-
pheniraminemaleateand ph-
enylephrine hydrochloride
in children below four years.
On Monday, police produ-
ced Dr Praveen Soni, who pre-
scribed Coldrif to many of the
victims, before a court in
Chhindwara, which remand-
ed him in judicial custody.
NHRC has issued notices
to MP, Rajasthan and UP, di-
recting them to conduct an
inquiry, test samples and
ban Coldrif. It sought an ac-
tionreportintwo weeks.
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MP drug controller
transferred, 3
others suspended

Amarjeet.Singhl
@timesofindia.com

Bhopal: MP govt Monday he-
Id the state’s drug controller
and his subordinates accoun-
table for the deaths of 15 chil-
dren, allegedly after consum-
ing Coldrif cough syrup, in
Chhindwara district, as CM
Mohan Yadav visited Parasia
tomeet the bereaved families.
Following CM'’s instructi-
ons, govttransterred VP food
and drugs administration
controller Dinesh Maurya,
and suspended deputy contr-
oller Shobhit Kosta, along
with drug inspectors Sharad
Jainand Gaurav Sharma.
Kosta’s suspension order
stated that he failed to ensure
compliance with Centre’s
directives prohibitingthe use
of the fixed dose combination
of chlorpheniramine ma-
leate and phenylephrine hy-
drochloride in children be-
low four years. It added that
due to his “serious negli-
gence in discharging duties
and failure to ensure proper
supervisionof druginspecto-
rs,” substandard Coldrif syr-
up wassold and stocked in Pa-

IMA condemns
doctor’s arrest

ndian Medical Association on

Monday condemned a doct-
or's arrestin connection with
thecase, describingitasa
classicexample ofthelegal
illiteracy of officials and police.
“The prescribing doctor hasno
way of knowing whether a me-
dicineis contaminated until
adverse outcomes are report-
edamong patients,” it said. T

rasia, leadingto “irreparable
damageandtarnishingof the
department’s image”.

On Monday, police produ-
ced Dr Praveen Soni, who
prescribed Coldrif to many
of the victims, hefore acourt
in Chhindwara, which
remanded him in judicial
custody. Soni was arrested
Sunday and booked for neg-
ligence causingdeath.

NHRC, meanwhile, issu-
ed notices to MP, Rajasthan
and UP govts, directing them
to conduct an inquiry, get sa-
mples tested, and ban sale of
Coldrif. Tt sought an action
taken report in two weeks.
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NATIONAL HUMAN

RIGHTS COMMISSION

MP govt
acts against
officials as syrup
deaths rise to 15

Amarjeet Singh &
sarfaraz Ahmed | TN

Bhopal/Nagpur: MP govt

Biruiay teatisinredl e shate NHRC has issued notices

drugs controller and suspen-

noiaine e meoete e £0 MP, Rajasthan and UP

the deaths of children, alleged- » Continued from P 1 pheniramine maleate and
ly after consuming Coldrif phenylephrine  hydrochlo-
cough syrup, in Chhindwara n 18month-old girl, ride in children below four
district, as the toll mowntad to ADhani Dahriya, died years.
15, with oniaxriora girl undergo. Monday night at On Monday, police pro-
ing treatment in Nagpur sue- GMCH, Nagpur. The hospi- duced Dr Praveen Soni, who
cumbing on Monday. tal's paediatric department prescribed Coldrif tomany of
Following CM Mohan Ya- head, Dr Manish Tiwari, told the victims, before a court in
dav’s instructions, govt trans- TOI the girl was in a deep co- Chhindwara, which remand-
ferred MP Food and Drugs Ad- ma, though her kidney func- edhim injudicial custody
linistration controller Dinesh tions were in revival stage. NHRC has issued notices

Maurya, and suspended depu-

; Kosta's suspension order to MP Rajasthan and UP, di-
ty controller Shobhit Kosta,

said he failed to ensure com- rectingthem toconductanin-

alqng W'it_h drug' i.n-sm.f?rs pliance with Centre’s direc- quiry; test samples and ban
Sharad Jain and Gf_‘ur‘“ S‘hd_r = tives prohibiting use of fixed Coldrif. It sought an action
ma. The CM visited Parasia dose combination of chlor- takenreport intwo weeks.

and metthe bereaved families.

» NHRC notices, P16
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NATIONAL HUMAN
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Three states, ministry get NHRC
notices over cough syrup deaths

MP transfers drug controller, suspends officials | Kerala restricts sale

KEW DELNL, OCTOnER 6

The National Human Righls
Commission (NHREC) on
Monday issued notices 1o
Muadhya Pradesh, Ramsthan
and Uttar Pmdesh govern-
ments, directing them 1o
probe allegations of chil-
dren’s deaths dueto contam-
inated cough syrup and
immediately ban the sale of
spurious medicdnes,

It has also directed the
Union Health Ministry, the
Drugs Controller General of
India (DCGI), the Central
Drugs Standoard Control
Orgamsation (CDSCO) and
the Directorate General of
Health Services (DGHS) 1o
order an investigation into
the supply of spurious drugs
and instruct all regional labs
in states to collect samples
of spunious drugs and sub-
mit test reports

"The authonty s also direct-
ed to order all the chief drugs

i " 'y
Madhyas Pradesh CM Mohan Yaday meets a family of cough

syrup tragedy victim in Chhindwara on Monday. asi

controllers in the states con-
corned o prooess immedinte
banning of the s purious drgs
and submit reports”  the
NHRC said in a notice,
Meanwhile, the Madhya
Pradesh Govemment on
Monday transferred  the
states Drug Contmoller Dinesh
Mauryva and suspended three
officials - two drug inspectors

and a deputy direetor of the
fooc] and drug administration -
-amid the pribe into the death
of 14 children, linked to the
eonsumption of o contaminat-
ed cough synip

Madhyva Pradesh CM
Mohan Yadav also wvisited
Parusia to meet the kin of the
deceased children; and
assured them that stoctaction

will be taken apainst those
responsible for the deaths,

Taking precautionary medas.
ures, several other states have
also ramped up actions tostop
the consumption and supply
of Coldrif cough symup.

The Kemla Health Depart-
ment omdered that no medi-
cines should be given to cul-
dren under 12 without a
doctor’s prescription.

The Maharashtra Food and
Drug Administration
appealed to the people o
stop thesale or use of Coldrif
syrup from the specific
bateh identified by the Tamil
Nadu suthontes as "injuri-
ous." The Telangany Govern
ment directed all district
medical and health officers
to sensitize public on the
‘adulterated’ cough svrup.
The Eamataka Government
directed enforcement officers
to maintain stnct vigil over
certain cough srups.— FT1
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NHRC, India takes suo motu cognizance of the reported branding of three children
by a faith healer in Jhabua, Madhya Pradesh

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
branding-three-children-faith

New Delhi: 06th October, 2025

NHRC, India takes suo motu cognizance of the reported branding of three children by a
faith healer in Jhabua, Madhya Pradesh

Issues notices to the District Magistrate and the Superintendent of Police, Jhabua, calling
for a detailed report on the matter within two weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that three children suffering from pneumonia were branded with a hot
iron rod by a faith healer in Jhabua district of Madhya Pradesh. Reportedly, the condition
of one of the children is serious. The doctors have confirmed that the victim children were
suffering from pneumonia and there were burn marks on their bodies.

The Commission has observed that the contents of the news report, if true, raise serious
issues of violation of human rights. Therefore, it has issued notices to the District
Magistrate and the Superintendent of Police, Jhabua, calling for a detailed report on the
matter within two weeks.

According to the media report carried on 25th September, 2025 the parents of the children
themselves brought them to the faith healer.
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NHRC, India takes suo motu cognizance of the reported deaths of two children due
to electrocution at a Durga Puja pandal in Jabalpur, Madhya Pradesh

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
deaths-two-children-due

New Delhi: 06th October, 2025

NHRC, India takes suo motu cognizance of the reported deaths of two children due to
electrocution at a Durga Puja pandal in Jabalpur, Madhya Pradesh

Reportedly, the electric wires were connected negligently by the organisers of the pandal

Issues notices to the Chief Secretary, Government of Madhya Pradesh and the
Superintendent of Police, Jabalpur, calling for a detailed report on the matter within two
weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that two children, aged 8 years and 10 years, died due to electrocution
while playing inside a Durga Puja pandal in Jabalpur district of Madhya Pradesh.
Reportedly, the incident happened when the victim children came into contact with an
iron pipe on 24th September, 2025. The electric wires were connected negligently by the
organisers of the pandal.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Madhya Pradesh and the Superintendent of Police, Jabalpur,
calling for a detailed report on the matter within two weeks. It is expected to include the
status of the investigation.

According, to the media reports carried on 25th September, 2025, a three-member team
led by a Sub Divisional Magistrate (SDM) has been formed to investigate the incident.
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NHRC, India takes suo motu cognizance of the reported death of a sanitation
worker and hospitalisation of two others due to inhalation of toxic gases while
cleaning a sewer in Satna, Madhya Pradesh

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
death-sanitation-worker-and

New Delhi: 06th October, 2025

NHRC, India takes suo motu cognizance of the reported death of a sanitation worker and
hospitalisation of two others due to inhalation of toxic gases while cleaning a sewer in
Satna, Madhya Pradesh

Issues notices to the Commissioner, Municipal Corporation and Superintendent of Police,
Satna, calling for a detailed report within two weeks

The report is expected to include the status of the investigation and compensation, if any,
paid to the next of kin of the deceased and the injured workers

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a sanitation worker died and two others were hospitalised in a
critical condition after inhaling toxic gases while cleaning an underground sewer line in
Satna district, Madhya Pradesh on 25th September, 2025. Reportedly, the workers had
fallen unconscious inside the sewer. The local residents pulled them out and rushed them
to the hospital.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the
Commissioner, Municipal Corporation and the Superintendent of Police, Satha, Madhya
Pradesh, calling for a detailed report on the matter within two weeks.

The report is expected to include the status of the investigation and compensation, if any,
paid to the next of kin of the deceased worker and to those injured.

Issuing the notices, the Commission has also observed that in spite of directions given by
the Supreme Court and its Advisory issued to all the States and Union Territories to
ensure the safety of sanitation workers, such tragic incidents still happen. It appears that
the authorities had deputed the workers without protective gear and machines to clean
the sewer lines.
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NHRC, India takes suo motu cognizance of the reported death of a 5-year-old
student due to alleged beating by a teacher at a residential school, Hazaribagh,
Jharkhand

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
death-5-year-old-student-due

New Delhi: 06th October, 2025

NHRC, India takes suo motu cognizance of the reported death of a 5-year-old student
due to alleged beating by a teacher at a residential school, Hazaribagh, Jharkhand

Issues notices to the Chief Secretary, Government of Jharkhand and the Superintendent
of Police, Hazaribagh, calling for a detailed report on the matter within two weeks

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
a media report that a 5-year-old student at a residential school in Hazaribagh district of
Jharkhand succumbed to his injuries sustained in the severe beating by a teacher on 24th
September, 2025. Reportedly, the brother of the deceased child, who is also a student at
the same school, disclosed that the teacher assaulted his brother when he refused to
consume the food.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chief
Secretary, Government of Jharkhand and the Superintendent of Police, Hazaribagh,
calling for a detailed report on the matter within two weeks.

According to the media report carried out on 25thSeptember, 2025, the erring teacher
and the manager of the school are absconding.
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NHRC, India takes suo motu cognizance of the reported death of aworker at the IGI
Airport Delhi after falling from 10 feet height

Press Release
National Human Rights Commission

https://nhrc.nic.in/media/press-release/nhrc-india-takes-suo-motu-cognizance-reported-
death-worker-igi-airport-delhi

New Delhi: 06th October, 2025

NHRC, India takes suo motu cognizance of the reported death of a worker at the IGI
Airport Delhi after falling from 10 feet height

Issues notices to the Chairman, Airports Authority of India and the Deputy Commissioner
of Police, IGI Airport Unit, Delhi, calling for a detailed report on the matter within two
weeks

The report is expected to include compensation, if any, provided to the next of kin of the
deceased

The National Human Rights Commission (NHRC), India has taken suo motu cognizance
of a media report that a worker died after falling from a height of 10 feet at the 1GI Airport
in Delhi. Reportedly, the worker was hired by a contractor for the construction work.
Reportedly, attempts were made to suppress the incident by removing the blood stains
from the site of the incident.

The Commission has observed that the contents of the media report, if true, raise a
serious issue of human rights violation. Therefore, it has issued notices to the Chairman,
Airports Authority of India and the Deputy Commissioner of Police, IGI Airport Unit, Delhi,
calling for a detailed report on the matter within two weeks. It is expected to include the
status of the compensation, if any, paid to the next of kin of the deceased worker.

According to the media report, carried on 25th September, 2025 the worker was taken to
a nearby hospital in an injured condition where the doctors declared him brought dead. A
case has been registered for causing death due to negligence.
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NHRC Takes Suo Motu Cognizance of Worker’s Death at Delh’s IGI Airport

https://www.deccanchronicle.com/news/nhrc-takes-suo-motu-cognizance-of-workers-
death-at-delhs-igi-airport-1908307

News M Srinivas | 6 October 2025 5:51 PM

The NHRC has observed that the contents of the media report, if true, raise a serious
issue of human rights violation

Hyderabad: The National Human Rights Commission (NHRC) has taken suo motu
cognizance of a media report that a worker died after falling from a height of 10 feet at
the IGI Airport in Delhi. Reportedly, the worker was hired by a contractor for the
construction work.

Reportedly, attempts were made to suppress the incident by removing the blood stains
from the site of the incident.

The commission has observed that the contents of the media report, if true, raise a serious
issue of human rights violation. Therefore, it has issued notices to the Chairman, Airports
Authority of India and the Deputy Commissioner of Police, IGI Airport Unit, Delhi, calling
for a detailed report on the matter within two weeks. It is expected to include the status of
the compensation, if any, paid to the next of kin of the deceased worker.

According to the media report, carried on September 25, 2025 the worker was taken to a
nearby hospital in an injured condition where the doctors declared him brought dead. A
case has been registered for causing death due to negligence.

( Source : Deccan Chronicle )
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NHRC issues notices to MP, Rajasthan, UP governments and Drugs Controller
General of India on cough syrup deaths: Order.

https://www.devdiscourse.com/article/Newsalert/3654284-nhrc-issues-notices-to-mp-
rajasthan-up-governments-and-drugs-controller-general-of-india-on-cough-syrup-
deaths-order

PTI | New Delhi | Updated: 06-10-2025 18:47 IST | Created: 06-10-2025 18:47 IST

NHRC issues notices to MP, Rajasthan, UP governments and Drugs Controller General
of India on cough syrup deaths: Order.

(This story has not been edited by Devdiscourse staff and is auto-generated from a
syndicated feed.)
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Cough syrup deaths: NHRC sends notices to Madhya Pradesh, Rajasthan, UP
govts and Drugs Controller General

Cough syrup deaths: NHRC sends notices to Madhya Pradesh, Rajasthan, UP govts and
Drugs Controller General

https://economictimes.indiatimes.com/news/india/cough-syrup-deaths-nhrc-sends-
notices-to-madhya-pradesh-rajasthan-up-govts-and-drugs-controller-
general/articleshow/124341318.cms

ET Online | Last Updated: Oct 06, 2025, 06:56:00 PM IST

Synopsis

National Human Rights Commission has issued notices to four states and the Drug
Controller General following child deaths linked to cough syrups.

Several states have banned the syrup, and the Central Drugs Standard Control
Organisation is investigating the manufacturer, Sresan Pharmaceuticals.

The National Human Rights Commission of India has issued notices to government of
Madhya Pradesh, Rajasthan, Uttar Pradesh and Drug Controller General over deaths
caused due to cough syrups.

Several children have died after consuming the cold and cough syrup in Madhya Pradesh,
Rajasthan and Maharashtra, prompting the health ministry to initiate a probe.

States like Kerala and Telangana have issued public alerts and banned the syrup.

The Central Drugs Standard Control Organisation (CDSCO) has also started its probe
and will take action against Sresan Pharmaceuticals, the manufacturer of Coldrif cough

syrup.
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Three booked in Maharashtra’s Bhiwandi for “practising banned religious
activities’, says police

https://www.aninews.in/news/national/general-news/three-booked-in-maharashtras-
bhiwandi-for-practising-banned-religious-activities-says-police20251006094746/?amp=1

ANI | Updated: Oct 06, 2025 09:47 IST

Bhiwandi (Maharashtra) [India], October 6 (ANI): Thane Rural police in Maharashtra's
Bhiwandi said on Monday that it has booked three persons, including an American
national, for allegedly practising "banned religious activities" and "illegal conversion"
Thane rural police in Bhiwandi have booked three persons, including one American
national, for practising banned religious activities and illegal conversion, police said.
Thane Rural police stated that Sainath Sarape, James Watson and Manoj Kolha are
booked under Various sections of Bharatiya Nyaya Sanhita (BNS) (299,302, 3(5),223,
126 (2), Foreign Nationals Act (section 14) and the anti-superstition law of Maharashtra
(section 3). "All three have been arrested. Matter is being investigated further,” they
added.

Earlier Priyank Kanoongo, a member of the National Human Rights Commission (NHRC)
raised concerns about Hindu children being enrolled in government-funded madrasas in
Morena and Shivpuri districts of Madhya Pradesh.
According to Kanoongo, around 500 Hindu children are allegedly being taught the Quran
and other Islamic studies, sparking allegations of a conspiracy to convert them to Islam.
"We received complaints about around 500 Hindu children enrolled in government-funded
madrasas in Morena and Shivpuri, MP... The complainant alleges a conspiracy to convert
Hindu children to Islam by teaching them the Quran and related topics. We sent this
complaint to the Madhya Pradesh government for investigation," Kanoongo earlier told
ANI.

"Our main concern: Hindu children should not be in madrasas. Even if Muslim children
attend madrasas, they should also go to school for their fundamental education...
Therefore, it is essential to clearly understand that madrasas are not places where
children are educated. Even if there are Muslim children in the madrasa, they should be
enrolled in school while continuing their madrasa education,” said Kanoongo earlier. (ANI)
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Controversial Arrests Spotlight Religious Conversion Allegations in Maharashtra
and Madhya Pradesh

Three individuals, including an American national, are charged by Thane Rural Police in
Maharashtra for illegal religious activities. Meanwhile, the NHRC raises concerns over
Hindu children allegedly being taught Islamic studies in Madhya Pradesh, stirring
conversion controversy. Authorities are investigating both incidents.

https://www.devdiscourse.com/article/headlines/3653597-controversial-arrests-spotlight-
religious-conversion-allegations-in-maharashtra-and-madhya-pradesh?amp

Devdiscourse News Desk | India
Updated: 06-10-2025 10:53 IST | Created: 06-10-2025 10:53 IST

In a developing story from Maharashtra's Bhiwandi, the Thane Rural Police have
apprehended three individuals, one being an American national, on allegations of illegal
religious activities and conversion. These individuals, identified as Sainath Sarape,
James Watson, and Manoj Kolha, face charges under various sections of the Bharatiya
Nyaya Sanhita and other laws, including the anti-superstition law of Maharashtra and the
Foreign Nationals Act. The police have confirmed that the trio is in custody while further
investigations ensue.

Meanwhile, in Madhya Pradesh, the National Human Rights Commission (NHRC) has
voiced concerns regarding the enrollment of Hindu children in government-funded
madrasas in Morena and Shivpuri districts. Priyank Kanoongo from NHRC reported that
approximately 500 Hindu children are allegedly receiving Quranic and Islamic education,
sparking fears of a conversion conspiracy. The matter has been escalated to the Madhya
Pradesh government for thorough investigation.

Kanoongo emphasized that while madrasas play a role in religious education, children,
regardless of faith, should receive formal schooling. He asserts the need to ensure that
Muslim children attend regular schools alongside madrasas for a holistic education.
Kanoongo's comments underscore the necessity of addressing educational and religious
implications in this complex issue. (Source: ANI)

(With inputs from agencies.)
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Maharashtra: US National Among 3 Booked in Bhiwandi for "Practising Banned
Religious Activities’ and 'lllegal Conversion’, Says Police

Thane Rural police in Maharashtra's Bhiwandi said on Monday that it has booked three
persons, including an American national, for allegedly practising "banned religious
activities" and "illegal conversion"Thane rural police in Bhiwandi have booked three
persons, including one American national, for practising banned religious activities and
illegal conversion, police said.

https://www.latestly.com/india/news/maharashtra-us-national-among-3-booked-in-
bhiwandi-for-practising-banned-religious-activities-and-illegal-conversion-says-police-
7145753.html/amp

ANI Oct 06, 2025 10:11 AM IST

Bhiwandi, October 6: Thane Rural police in Maharashtra's Bhiwandi said on Monday that
it has booked three persons, including an American national, for allegedly practising
"banned religious activities" and "illegal conversion"Thane rural police in Bhiwandi have
booked three persons, including one American national, for practising banned religious
activities and illegal conversion, police said. Thane Rural police stated that Sainath
Sarape, James Watson and Manoj Kolha are booked under Various sections of Bharatiya
Nyaya Sanhita (BNS) (299,302, 3(5),223, 126 (2), Foreign Nationals Act (section 14) and
the anti-superstition law of Maharashtra( section 3)."All three have been arrested. Matter
is being investigated further,” they added. Hindu Children Being Enrolled in Madrasas,
Taught Quran in Madhya Pradesh, Says NHRC Member Priyank Kanoongo.

Earlier, Priyank Kanoongo, a member of the National Human Rights Commission (NHRC)
raised concerns about Hindu children being enrolled in government-funded madrasas in
Morena and Shivpuri districts of Madhya Pradesh. According to Kanoongo, around 500
Hindu children are allegedly being taught the Quran and other Islamic studies, sparking
allegations of a conspiracy to convert them to Islam."We received complaints about
around 500 Hindu children enrolled in government-funded madrasas in Morena and
Shivpuri, MP... The complainant alleges a conspiracy to convert Hindu children to Islam
by teaching them the Quran and related topics. We sent this complaint to the Madhya
Pradesh government for investigation,” Kanoongo earlier told ANI. NHRC Seeks Report
on Alleged lllegal Conversion Racket Operating in Madhya Pradesh's Madrasas.

"Our main concern: Hindu children should not be in madrasas. Even if Muslim children
attend madrasas, they should also go to school for their fundamental education...
Therefore, it is essential to clearly understand that madrasas are not places where
children are educated. Even if there are Muslim children in the madrasa, they should be
enrolled in school while continuing their madrasa education,” said Kanoongo earlier.
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The Unseen Crisis of Occupational Health: How Silicosis is Devastating India’s
Workers

A lethal lung disease caused by silica dust exposure is ravaging Indian workers, with
courts and states urging urgent prevention and compensation.

https://thelogicalindian.com/the-unseen-crisis-of-occupational-health-how-silicosis-is-
devastating-indias-workers/

Ananya Ganotra | October 6, 2025

Silicosis, a preventable but incurable lung disease caused by inhaling silica dust, remains
a critical occupational health challenge in India, affecting over 52 million workers as of
2025, primarily in mining and stone-related industries. Prevalence rates reach up to 79%
in regions like Rajasthan, exacerbating tuberculosis and drug-resistant infections.

The Supreme Court has declared silicosis prevention a human rights obligation,
mandating judicial and governmental oversight. State governments, notably Rajasthan
and Gujarat, have launched targeted policies involving compensation schemes, dust
control regulations, and awareness initiatives. Despite these interventions and ongoing
parliamentary debates, implementation challenges persist, underscoring the urgent need
for coordinated action across sectors.

The Silent Epidemic’s Toll and Scientific Insights

Silicosis continues to devastate workers’ health in India’s mineral-rich zones. Recent
studies show an average prevalence of 31.39% among exposed populations, with
concentrated clusters experiencing rates as high as 79%.

The disease causes progressive lung scarring, respiratory failure, and often co-occurs
with tuberculosis, complicating treatment and leading to higher mortality rates. Research
highlights the promise of early detection methods, including the CC16 biomarker for lung
damage and Al-powered chest X-rays, which could revolutionize diagnosis even in
remote locations. However, many workers in informal sectors remain underserved due to
inadequate access to healthcare and safety equipment, amplifying vulnerabilities and
economic hardship.

It is more prevalent in mines where there are no preventive measures like dust
suppression by sprinkling, where mining leads to large scale generation of dust containing
crystalline silica. Such as sandstone mines in Karauli, Rajasthan.

The Indian Council of Medical Research (ICMR) recently highlighted a critical link
between silicosis and tuberculosis (TB) in India. According to a 2023 ICMR study
published in Nature, patients diagnosed with silicosis are three to four times more likely
to contract tuberculosis than those without silicosis. This condition, known as silico-
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tuberculosis, poses serious medical challenges, including higher rates of TB treatment
failure, relapse, drug resistance, and mortality.

The study revealed that silico-tuberculosis patients had six times higher odds of TB
relapse, four times higher likelihood of developing drug-resistant TB, three times higher
death risk, and five times greater treatment failure risk compared to TB patients without
silicosis. This underscores the urgent need for integrated disease control strategies.

State Governments Step Up: Rajasthan and Gujarat Initiatives

Rajasthan has pioneered comprehensive efforts with its 2019 Pneumoconiosis Policy,
which integrates detection, prevention, control, and rehabilitation measures. The
Rajasthan Silicosis Grant Disbursement Portal expedites financial assistance to affected
workers and families, backed by extensive screening camps and medical boards. The
Mines Department enforces dust control guidelines like wet drilling, while welfare boards
conduct worker training on protective equipment.

Public-private partnerships are trialing ventilation systems and respirators, showing early
success in reducing dust exposure. In Gujarat, rising silicosis cases and deaths prompted
advocacy groups to demand stricter enforcement, better medical facilities, and stronger
social security.

Though the state provides assistance to families of deceased workers, complaints of
irregularities and denial of compensation highlight the need for transparent
implementation and stronger support mechanisms.

Judicial and Parliamentary Oversight Fuel Progress

The Supreme Court’s landmark 2024 ruling constitutionally framed silicosis prevention as
a fundamental right, directing agencies like the National Green Tribunal and National
Human Rights Commission to monitor silica-prone industries and ensure
compensation. This judicial push translated into enhanced state-level regulations and
parliamentary scrutiny in 2025, with calls for integrating silicosis prevention into national
tuberculosis programs and improving workplace technologies.

However, enforcement remains uneven, particularly in informal sectors. Experts
emphasize that without sustained political will, financial investment, and community
engagement, legal mandates risk remaining aspirational rather than transformative.

Prevention and Early Action Are Key

Doctors stress, silicosis is irreversible, so focus must be on prevention through workplace
controls, education, and early detection. Use of wet drilling, effective dust suppression,
personal protective equipment, and routine health screenings are essential. Infected
workers require timely treatment for complications like tuberculosis.

Public health specialists also recommend leveraging Al and smart sensors to monitor
dust in real time, enabling rapid responses to hazardous exposures. Community health
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workers play a vital role in raising awareness and linking workers to medical and social
support, making grassroots participation critical in combating this occupational hazard.

The Logical Indian’s Perspective

Silicosis highlights entrenched social inequities where economic growth has too often
come at the expense of marginalized workers’ health and dignity. The Logical Indian
urges a holistic response that marries judicial oversight, accountable governance,
employer responsibility, and community empowerment.

Protecting workers requires enforcing safety regulations, expanding healthcare access,
ensuring timely compensation, and embracing innovative technologies within a human
rights framework. As India advances, it must reconcile development ambitions with the
imperative to protect those who build its future.
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NHRC to Visit Nashik Prison Five Years After The Wire’s Report on Custodial Death

https://m.thewire.in/article/government/nhrc-nashik-prison-the-wire-report-custodial-
death-by-suicide-prisoner/amp

Sukanya Shantha | 9 hours ago

The rights body has formed a committee to conduct a “spot investigation” half a decade
after 31-year-old Asghar Ali Mansoori took his life after naming five prison officials in his
letter.

Mumbai: Five years after a life convict wrapped a suicide note in a polythene bag and
swallowed it before hanging himself from a ceiling fan inside Nashik Central Prison, the
National Human Rights Commission (NHRC) has formed a committee to conduct a “spot
investigation” into the matter. Thirty-one-year-old Asghar Ali Mansoori had named five
prison officials in his letter.

Mansoori died by suicide on October 7, 2020, during the COVID-19 pandemic. According
to the police, Mansoori had strung together the elastic straps of masks used during the
pandemic and hanged himself from a ceiling fan. Mansoori's father Mumtaz Ali has
questioned this claim. “How can a full grown man, weighing over 75 kilos, hang himself
with the flimsy elastic straps of surgical masks?” he had asked.

Afraid that the suicide note — the only evidence of the torture he was allegedly subjected
to — would be destroyed by jail officials, Mansoori had swallowed the note. The suicide
note was found in his abdomen at the time of the post-mortem. The note, which should
have been considered a “dying declaration” in this case, was ignored, and the
Maharashtra police refused to investigate the matter. Some of the accused prison officials
have been transferred to other jails; a few have retired.

Five years after the incident, the National Human Rights Commission (NHRC) has
decided to make a “spot visit” to the prison. The incident was first reported in The Wire,
and the commission is making this visit following two complaints made on the basis of The
Wire’s reporting.

A screengrab taken during a video call between Asghar Ali Mansoori and his family
members. Mansoori would speak to his family at least once a week on a video call. Photo:
By arrangement/The Wire.

Mansoori had been in prison for a little over 14 years in connection with a murder case.
As a long-serving prisoner, Mansoori was working as a jail warder. At this job, Mansoori
wrote in his note, he was harassed and punished by prison officials. Mansoori was kept
in solitary confinement as part of his “punishment” for close to a year. He was depressed
there and made several requests to the prison officials to move him back to a general
ward along with other incarcerated persons.
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During the pandemic, as incarcerated persons were cut off from the outside world,
Mansoori could only contact his father over video calls. During those weekly calls,
Mansoori had allegedly mentioned to his father the harassment he was facing, his father,
Mumtaz Ali, told The Wire.

Mansoori’s suicide note has harrowing details of the roles played by the five prison
officials in harassing and torturing him. The note mentions only their last names —
Baviskar, Chavan, Sarpade, Gite, and Karkar.

A letter and a report

Following Mansoori’s death, six of his co-prisoners, all convicts, had written letters to the
Chief Justice of the Bombay high court narrating the living condition in Nashik prisons
and the ill-treatment meted out to prisoners in the hands of the prison officials. No action
was initiated on these letters.

After The Wire reported the incident on October 14, 2020, author and researcher Sanjoy
Hazarika and human rights activist Dhana Kumar registered two separate complaints with
the NHRC. Kumar works with the National Campaign Against Torture, an organisation
that looks into cases of torture across India.

The commission had conducted the first hearing on October 29 of the same year. The
commission has since demanded an investigation report from the Nashik prison
authorities, the district collector’s office, and the police commissioner of Nashik. Notices
were issued time and again, but no response was received.

In October 2022, the NHRC issued a strict warning to the state authorities, asking for a
detailed report and stating that if they failed, action would be initiated as per the Protection
of Human Rights Act against them, the commission wrote in its order. In response, a few
incomplete documents were provided.

Dushyant Singh, the Deputy Superintendent of Police who is deputed at the NHRC at
present and who will be visiting Nashik Prison today (October 6), told The Wire that the
delay in the investigation happened primarily due to “non-cooperation” from the state
authorities. “Even after five years, we have not received the magisterial inquiry report in
the case,” Singh told The Wire.

In the high court

Mansoori, on his death, had ensured he left vital evidence against the jail officials. In the
suicide note he had narrated the circumstances under which he was pushed to end his
life and also identified those responsible for his death. The police, however, did not pursue
the case.

Wahid Shaikh, a prisoners' rights activist, had helped Mansoori's father Mumtaz Ali move
the Bombay high court seeking an investigation and compensation for his son’s death.
The case came up for hearing a few times, and since 2023, there has not been any
significant development in the matter, Mumtaz Ali’s lawyer, Vijay Hiremath, told The Wire.
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During the last hearing, the high court had directed the state to submit a copy of the
judicial magistrate’s report to the court. In the case of death or rape in custody, the state
is legally bound to carry out a judicial magistrate inquiry under Section 176(1A) of the
Code of Criminal Procedure (Section 196 under the new Bharatiya Nagarik Suraksha
Sanhita).

Hiremath confirmed that the judicial magistrate’s inquiry report was not provided to
Mansoori’s family, and Singh confirmed that it was not submitted to the NHRC either.
Shaikh pointed to the delay by both the court and the NHRC in handling the case.
“Custodial torture and deaths are difficult to prove. But here, the victim had left a suicide
note with clear roles attributed to the accused persons. Yet no action was ever initiated,”
Shaikh said.

After Mansoori’'s death, several incarcerated persons lodged with Mansoori in Nashik
Prison came forward to complain about the ill-treatment meted out to Mansoori and the
ongoing torture they were subjected to for speaking up. One of them, a convicted prisoner,
wrote a detailed letter giving details of the ill-treatment and had the letter sent to The
Wire through a lawyer. In the letter, he claimed that some prison officials — also named in
Mansoori’s suicide note — were allegedly involved in smuggling ganja inside the prison
premises and had suspected that Mansoori was revealing their involvement to higher
prison officials.

A letter written by a prisoner of the Nashik jail, accusing staff of harassment and
corroborating Mansoori’s claims. Photo: By arrangement/The Wire.

This prisoner, who wrote the letter, was later brutalised and moved to Nagpur Prison, just
to prevent him from deposing before a judicial magistrate. He moved the Bombay high
court. “The court had directed me to go visit him at Nagpur Prison. Since his living
conditions had slightly improved there and he was no longer facing harassment, he
continued to be lodged at Nagpur, and the petition was disposed of,” his lawyer,
Mohammad Abidi, told The Wire.

Like this person, there were several others who had come forward to testify before the
judicial magistrate. One of them, V. Patil, now a practicing lawyer at the Bombay high
court, told The Wire that the prison officials left Mansoori with “no other choice but to Kill
himself’. “We had witnessed his daily harassment. On one occasion, a prison official had
publicly thrashed and insulted him for trying to raise a complaint with the prison
superintendent,” Patil alleged. Mansoori’s suicide letter has a mention of these ill-

treatments.
The NHRC'’s spot investigation, however, is coming up after five years.

Mumtaz Ali, who moved the court demanding an investigation and also followed up with
the Nashik police station to investigate his son’s death, told The Wire that he was simply
asked to be present before the NHRC. “| am an old man and can barely make ends meet.
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For the past five years, | have spent all my energy and resources getting the state to find
out who pushed my son to death. | just hope the NHRC does justice.”

This article went live on October sixth, two thousand twenty five, at seven minutes past
nine in the morning.
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Muzaffarnagar: 13-Year-Old Loses Vision After Alleged Police Beating Over
Chicken Shop Announcement

https://theobserverpost.com/muzaffarnagar-13-year-old-loses-vision-after-alleged-
police-beating-over-chicken-shop-announcement/

By The Observer Post | Published 7 minutes ago

A 13-year-old boy from Muzaffarnagar has allegedly lost vision in his left eye after being
beaten while in police custody, his family said on Friday. The family has filed complaints
with the National Human Rights Commission (NHRC), the National Commission for
Protection of Child Rights (NCPCR), and district authorities, accusing the police of assault
and intimidation.

According to the boy’s father, the family runs a chicken shop that had been closed for ten
days. “On September 27, we reopened the shop. My son went to the nearby mosque and
announced that the shop had reopened, and that chicken would be sold at 140 per kg
since demand was low during Navratri,” he said. “Soon after, someone complained about
the announcement, and a police van picked him up. We were informed by neighbours
who saw it happen.”

CCTV footage from the area reportedly shows the boy being taken away by the police.

The father said that when he reached the police outpost, his son was behind bars with
both feet tied. “Police told us it was a small issue and asked us to return after noon. When
| came back, they said | had been fined under Section 173 of the Bharatiya Nagarik
Suraksha Sanhita (BNSS). My son had bruises all over his body and said he could no
longer see properly,” he alleged.

He also claimed the police accused him of possessing a country-made pistol after finding
a photo of one on his son’s phone. “It was just a picture saved from the Internet. My son
later said police beat and videographed him until he admitted the weapon belonged to
me,” the father said.

Medical reports from a local health centre noted that the boy had lost vision in one eye
due to “trauma caused an hour ago.” He has now been referred to a hospital in Meerut
for surgery.

In his written complaint, the father alleged: “My son was abducted, beaten severely at the
Biralsi police outpost, and now has a serious eye injury. The inspector is threatening to
jail me if | pursue the case.”

Responding to the allegations, Muzaffarnagar Superintendent of Police Sanjai Kumar
said, “The matter has been brought to our notice. The boy made an announcement
regarding chicken in the mosque, which hurt local sentiments. Our initial inquiry suggests


https://theobserverpost.com/muzaffarnagar-13-year-old-loses-vision-after-alleged-police-beating-over-chicken-shop-announcement/
https://theobserverpost.com/muzaffarnagar-13-year-old-loses-vision-after-alleged-police-beating-over-chicken-shop-announcement/

OBSERVER VOICE, Online, 7.10.2025

Page No. 0, Size:(0)cms X (0)cms.

he had a pre-existing eye condition and was receiving treatment for it for the past four
years. The matter is being investigated.”

The local SHO said the fine against the father was imposed “to maintain peace in the
area” under Section 173 of the BNSS.
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NHRC takes suo motu cognisance after children with pneumonia branded by faith
healer in MP

https://www.lokmattimes.com/national/nhre-takes-suo-motu-cognisance-after-children-
with-pneumonia-branded-by-faith-healer-in-mp/amp/

By IANS | Updated: October 6, 2025 21:40 IST

New Delhi, Oct 6 The Nalional Human Righls Commission (NHRC) has taken suo motu
cognisance of a media ...

New Delhi, Oct 6 The Naticnal Human Rights Commission (NHRC) has taken suec motu
cognisance of a media report that three children suffering from pneumonia were branded
with a hot iron rod by a faith healer in Madhya Pradesh's Jhabua district.

Reportedly, the condition of one of the children is said to be serious.

Doctors have confirmed that the children were suffering from pneumonia and bore burn
marks on their bodies.

The apex human rights body has said that the contents of the news report, if true, raise
serious issues of violation of human rights.

The NHRC has issued notices to the Jhabua District Magistrate Neha Meena and the
Superintendent of Police Padam Vilochan Shukla, calling for a detailed report on the
matter within two weeks.

According to media reports carried on September 25, the parents of the children
themselves had taken them to the faith healer.

Out of the three children who were branded with hot iron rods, two are infants who are
two-months-old.

Following the incident, their health deteriorated significantly, and they were rushed to the
Jhabua District Hospital in critical condition.

All three children are currently on oxygen support, and one girl has been referred to
Dahod for further medical care.

The Madhya Pradesh Police are actively investigating to determine who branded the
children and where these acts took place.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory bedy, is an embodiment of India's concern for the promotion and protection of
human rights.
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Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu action based on media
reports, public knowledge or other sources, without receiving a formal complaint of human
rights violations.

Disclaimer: This post has been auto-published from an agency feed without any
modificalions Lo lhe lexl and has nol been reviewed by an edilor
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NHRC seeks report over death of 5-year-old in Hazaribagh’s residential school
By IANS | Updated: October 6, 2025 22:40 IST

New Delhi, Oct 6 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media ...

NHRC seeks report over death of 5-year-old in Hazaribagh’s residential school

New Delhi, Oct 6 The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that a 5-year-old student at a residential school in
Jharkhand’s Hazaribagh district succumbed to injuries allegedly inflicted by a teacher who
had severely beaten him.

Reportedly, the brother of the deceased child, who is also enrolled at the same school,
informed that the teacher assaulted his brother after he refused to eat the food served.
The apex human rights body has observed that the contents of the news report, if true,
raise a serious issue of violation of human rights.

The NHRC has issued notices to the Jharkhand Chief Secretary and the Superintendent
of Police, Hazaribagh, calling for a detailed report on the matter within two weeks.

According to media reports carried on September 25, the accused teacher and the school
manager are absconding.

The deceased and his brother were enrolled at the same residential school, residing in
the hostel and attending different classes.

As per the victim’s brother, the child often appeared withdrawn, missing their parents, and
was visibly fearful around teachers. He further mentioned that the victim had stopped
eating. During this period, a female teacher allegedly scolded him and beat him with a
stick. The assault reportedly caused the child to collapse suddenly and stop breathing.

The brother added that the victim’s eyes remained open, but he was unresponsive and
showed no signs of movement.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

https://www.lokmattimes.com/national/nhrc-seeks-report-over-death-of-5-year-old-in-
hazaribaghs-residential-school/amp/
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NHRC issues notices to MP, Raj, UP govts

https://timesofindia.indiatimes.com/city/bhopal/nhrc-issues-notices-to-mp-raj-up-
qgovts/articleshow/124347859.cms

Oct 7, 2025, 12.51 AM IST

New Delhi: The NHRC on Monday issued notices to Madhya Pradesh, Rajasthan and
Uttar Pradesh govts, directing them to conduct an inquiry into allegations made in a
complaint over children's deaths due to contaminated cough syrup, get samples tested
and ban the sale of spurious medicine immediately.

It has sought an action taken report within two weeks.

Taking cognizance of the complaint matter, a bench of the National Human Rights
Commission, presided by Priyank Kanoongo, observed that, prima face, the allegations
seem to be a serious violation of the human rights of the victims.

The complainant highlighted this as a serious failure of drug safety, regulation and
monitoring systems.

In the notice, the commission further stated, "the Drugs Controller General of India,
Central Drugs Standard Control Organisation, Directorate General of Health Services,
ministry of health and family welfare, Government of India, New Delhi, are also directed
to order an investigation into the supply of spurious drugs and also to order all the regional
labs in the states to collect the samples of spurious drugs and submit the sample test
reports.

"The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately the banning of the spurious drugs and submit reports."

The commission said it had received a complaint seeking urgent intervention in cases of
death of 12 children in Madhya Pradesh (Chhindwara and Vidisha districts) and in some
districts of Rajasthan, allegedly after consumption of cough syrup.

Although initial tests by the Union health ministry reportedly did not find diethylene glycol
or ethylene glycol, substances known to cause kidney toxicity, in the medicines, "the exact
cause of death remains unclear with cases involving kidney failure and other
complications”, the NHRC said, citing the complaint.

The complainant highlighted this as a serious failure of drug safety, regulation and
monitoring systems, which constituted a violation of children's fundamental rights,
including the right to life, health and access to safe medicines.
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NHRC orders probe into spurious cough syrup after 12 child deaths in MP and
Rajasthan

https://www lokmattimes.com/national/nhrc-orders-probe-into-spurious-cough-syrup-
after-12-child-deaths-in-mp-and-rajasthan/amp/

By IANS | Updated: October 6, 2025 22:25 IST

New Delhi, Oct 6 The National Human Rights Commission (NHRC) on Monday issued
notices to the Principal Secretaries ...

New Delhi, Oct 6 The National Human Rights Commission (NHRC) on Monday issued
notices to the Principal Secretaries of the Health Departments of Madhya Pradesh and
Rajasthan over the deaths of 12 children after consuming allegedly spurious cough syrup
in parts of both states.

A Bench presided by NHRC Member Priyank Kanoongo took cognisance of a complaint
alleging serious lapses in drug safety and regulatory mechanisms that led to the tragedy.

The complaint sought the urgent intervention of the apex human rights body in incidents
reported from Chhindwara and Vidisha districts of Madhya Pradesh, as well as certain
districts of Rajasthan, where children reportedly died after consuming cough syrup.

Although initial tests by the Union Health Ministry did not detect diethylene glycol or
ethylene glycol — substances known to cause kidney toxicity— the exact cause of death
remains unclear.

Several cases reportedly involved kidney failure and other complications. The
complainant has termed the incident a violation of children’s fundamental rights, including
the right to life, health, and access to safe medicines.

The complaint requested a special investigation into the manufacturing, distribution,
regulatory lapses, and potential contamination involved in the sale of the cough syrup.

Taking cognisance under Section 12 of the Protection of Human Rights Act, 1993, the
NHRC has issued notices to the Principal Secretaries of the Departments of Health and
Family Welfare of the governments of MP, Rajasthan, and Uttar Pradesh, directing them
to conduct an immediate inquiry into the allegations.

They have been asked to collect samples of the cough syrup, have them tested in their
regional laboratories, and immediately ban the sale of any spurious medicines.

Simultaneously, the NHRC has directed the Drugs Controller General of India (DCGI),
Central Drugs Standard Control Organisation, Union Ministry of Health and Family
Welfare, to initiate a comprehensive investigation into the supply chain of the alleged
spurious drugs, apart from instructing all regional labs in the concerned states to collect
and test samples.
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“The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately the banning of the spurious drugs and submit reports,” the
apex human rights body said.

All authorities have been directed to submit an Action Taken Report (ATR) within two
weeks to the NHRC for further consideration.

--IANS
pds/dan

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor
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Three states, ministry get NHRC notices over cough syrup deaths
MP transfers drug controller, suspends officials | Kerala restricts sale

https://www.tribuneindia.com/news/india/three-states-ministry-get-nhrc-notices-over-
cough-syrup-deaths/

PTI | New Delhi, Updated At : 03:50 AM Oct 07, 2025 IST

The National Human Rights Commission (NHRC) on Monday issued notices to Madhya
Pradesh, Rajasthan and Uttar Pradesh governments, directing them to probe allegations
of children's deaths due to contaminated cough syrup and immediately ban the sale of
spurious medicines.

It has also directed the Union Health Ministry, the Drugs Controller General of India
(DCGI), the Central Drugs Standard Control Organisation (CDSCO) and the Directorate
General of Health Services (DGHS) to order an investigation into the supply of spurious
drugs and instruct all regional labs in states to collect samples of spurious drugs and
submit test reports.

"The authority is also directed to order all the chief drugs controllers in the states
concerned to process immediate banning of the spurious drugs and submit reports," the
NHRC said in a notice.

Meanwhile, the Madhya Pradesh Government on Monday transferred the state's Drug
Controller Dinesh Maurya and suspended three officials -- two drug inspectors and a
deputy director of the food and drug administration -- amid the probe into the death of 14
children, linked to the consumption of a contaminated cough syrup.

Madhya Pradesh CM Mohan Yadav also visited Parasia to meet the kin of the deceased
children; and assured them that strict action will be taken against those responsible for
the deaths.
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NHRC takes suo motu cognisance of Jharkhand school beating incident

According to reports, the teacher assaulted the child after he refused to eat food. The
boy’s brother, also a student at the same school, is said to have revealed the details of
the incident

https://www.greaterkashmir.com/national/nhrc-takes-suo-motu-cognisance-of-
jharkhand-school-beating-incident/

GK NEWS SERVICE | October 6, 2025 11:44 pm

New Delhi, Oct 6: The National Human Rights Commission (NHRC) has taken suo motu

cognizance of media reports about the death of a five-year-old student allegedly beaten
by a teacher at a residential school in Hazaribagh district, Jharkhand, on 24 September
2025.

According to reports, the teacher assaulted the child after he refused to eat food. The
boy’s brother, also a student at the same school, is said to have revealed the details of
the incident.

Taking serious note of the report, the Commission observed that the incident, if true,
raises a grave issue of human rights violation. It has issued notices to the Chief Secretary
of Jharkhand and the Superintendent of Police, Hazaribagh, seeking a detailed report
within two weeks. Media reports dated 25 September 2025 indicated that both the
accused teacher and the school manager are currently absconding.
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NHRC issues notices to Rajasthan, MP & UP governments:Demands investigation
into Coldriff syrup case; orders state labs to collect samples and send reports

https://www.bhaskarenglish.infamp/naticnal/news/nhrc-notice-rajasthan-mp-up-
governments-cough-syrup-row-compensaton-investigation-136106241.html

New Delhi8 hours ago

NHRC issues notices to Rajasthan, MP-UP governments; Demanded investigation into
Coldriff syrup case; orders state labs to collect samples and send reports

The National Human Rights Commission (NHRC) on Monday issued notices to the
governments of Madhya Pradesh, Rajasthan, and Uttar Pradesh, directing them to
investigate the deaths of children amid cough syrup row.

Along with this, it also directed an immediate ban on the sale of fake medicines.
Additionally, the body has also directed state labs to take samples and send their report
to NHRC.

The NHRC has directed the Union Health Ministry. including the Drugs Controller General
of India (DCGl), Central Drugs Standard Control Organization (CDSCO), and Directorate
General of Health Services (DGHS), to investigate the supply of fake medicines in the
country.

The NHRC stated in its notice, "A complaint has been received demanding action in the
case of 12 children who allegedly died after consuming cough syrup in some districts of
MP and Rajasthan. All concerned departments should take prompt action and respond.”

Strict actions by NHRC over cough syrup

Earlier, a bench of the NHRC headed by Priyank Kanoongo took action in the matter
under the Protection of Human Rights Act, 1993. He informed that the complainant has
demanded the formation of a special investigation committee.

Additionally, the NHRC has made a request to investigate the production and distruibution
channels of the concerned medicine. Moreover the same has also demanded that a

compensation must be given to the families that have been affected by the incident.

The complainant has pointed out serious lapses in drug safety, regulations, and
monitoring, and has alleged that this is a violation of children's right to life, health, and
safe medicines.

Coldrif Banned in 3 States

The Coldrif medicine is currently banned in three states of the country, Madhya Pradesh,
Kerala, and Tamil Nadu. CDSCO, the institution that controls medicines across the
country, will write to the Tamil Nadu Food and Drug Administration (FDA) to take strict
action against the drug company.
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An investigation by officials of Tamil Nadu's Drug Department revealed that Coldrif cough
syrup contains 48.6% diethylene glycol adulteration. This is a poisonous chemical.

11 deaths confirmed due to Coldrif in Madhya Pradesh 11 children have died in
Chhindwara, MP, after consuming the cough syrup. The first suspected case came to
light on August 24. The first death occurred on September 7. After this, 6 children died
one by one due to kidney failure within 15 days.

MP State Food and Drug Controller Dinesh Kumar Maurya said on Saturday, "Coldrif
syrup had diethylene glycol in excess of the prescribed amount. Due to this, the syrup
was found to be poisonous."

CM Mohan Yadav announced an assistance of 4-4 lakh rupees to the families of children
who died after consuming Coldrif cough syrup.

3 Deaths So Far in Rajasthan Due to Another Medicine Apart from MP, one death each
has been reported in Bharatpur and Sikar in Rajasthan due to the consumption of another
cough syrup. In the initial investigation, the name Dextromethorphan hydrobromide syrup
IP came to light.

This medicine is manufactured by a private pharmaceutical company, Kessons Pharma.
Here too, the reason for the children's death was stated to be kidney failure. On Saturday,
the cause of death of a child in Churu is also being attributed to the consumption of cough

syrup.

After this, the government took action on Saturday. The Rajasthan government has
banned all 19 types of medicines from Kesen Pharma. The state's Drug Controller,
Rajaram Sharma, has been suspended. Earlier, Sharma had given a clean chit to the
company in the investigation.

Central Government's Advisory: No Cough Syrup for Children Under 2 Years

The Union Health Ministry issued a health advisory on October 3, stating that cough
syrups (cough and cold medicines) should not be given to children under two years of
age.

The DGHS, which comes under the Ministry of Health, stated in its advisory that cough
syrup should generally not be given to children under 5 years of age. If cough syrup is
given to older children, it should be used cautiously.

This means that the child to whom the medicine is being given should be kept under strict
supervision. The correct dosage should be given. The medicine should be given for the
shortest possible time. Cough syrup should not be given with multiple other medicines.
Dr Sunita Sharma of DGHS has issued this advisory.

48% Poison in Coldrife Syrup Manufactured in Tamil Nadu Coldrife syrup (batch number
SR-13) was seized from the unit of Srisan Pharmaceutical located in Sunguvarchatram,

Kancheepuram district. Investigation revealed that non-pharmacopoeia grade propylene
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glycol was used in it, which was possibly contaminated with diethylene glycol (DEG) and
ethylene glycol. Both chemicals are toxic substances that can damage the kidneys.

As soon as the samples were sent to the government drugs testing lab in Chennai, a
report was provided within 24 hours. It was found that this batch of Coldrif syrup was toxic
with 48.6% w/v DEG and 'Not of Standard Quality’. While the other four medicines
(Respolite D, GL, ST and Hepsandin syrup) were found to be of Standard Quality.

Tamil Nadu Government's Action After Investigation Report

Sale and distribution of Coldrif syrup was immediately banned across the state.
All drug inspectors were ordered to freeze stock from wholesale and retail shops.
Officials in Odisha and Puducherry were also alerted.

A stop production order was issued to the company.

A show-cause notice was also sent to cancel the manufacturing license.
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MP Cough Syrup Case: NHRC Terms It Serious Failure Of Drug Safety, Regulation;
Seeks Action-Taken Report From States, DCGI Within Two Weeks

The NHRC has also been requested to strengthen preventive mechanisms

https://www.freepressjournal.inf/amp/bhopal/mp-cough-syrup-case-nhrc-terms-it-serious-
failure-of-drug-safety-requlation-seeks-action-taken-report-from-states-dcqi-within-two-
weeks

FPJ Web Desk Updated: Monday, October 06, 2025, 09:10 PM IST

Bhopal (Madhya Pradesh): Taking cognizance of the deaths of children in Chhindwara
district after allegedly consuming contaminated cough syrup, the National Human Rights
Commission (NHRC) has sought an action-taken report from the Principal Secretaries
(Health) of Madhya Pradesh, Rajasthan and Uttar Pradesh, as well as from the Drug
Controller General of India (DCGI). The officials have been asked to submit their reports
within two weeks.

Terming the incident a serious failure of drug safety, regulation, and monitoring systems,
NHRC member Priyank Kanoongo said it represents a violation of children’s fundamental
rights, including the right to life, health and access to safe medicines.

The Commission’s intervention was sought through a complaint that called for the
formation of a special investigation committee to probe how the contaminated cough
syrup reached the market — from manufacturing and distribution to regulation and
possible contamination with harmful chemicals.

The complainants also urged the Commission to investigate the roles of state and central
authorities responsible for quality testing, oversight, and regulation, and to ensure timely
compensation and legal support for affected families, keeping them informed throughout
the process, said Kanoongo.

The NHRC has also been requested to strengthen preventive mechanisms, including
drug licensing, safety monitoring, and quality control systems, to avert similar tragedies
in the future.

MPHRC also seeks report

The Madhya Pradesh Human Rights Commission (MPHRC) member A P Singh has
sought a detailed report from the Principal Secretary (Health) on the deaths reported due
to contaminated cough syrup in Chhindwara district, directing that it be submitted within
two weeks.

Published on: Monday, October 06, 2025, 09:10 PM IST
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NHRC India takes suo motu cognizance of branding of 3 children by faith healer in
MP’s Jhabua

https://www.aninews.in/news/national/general-news/nhrc-india-takes-suo-motu-
cognizance-of-branding-of-3-children-by-faith-healer-in-mps-
ihabua20251007020944/?amp=1

ANI | Updated: Oct 07, 2025 02:09 IST

New Delhi [India], October 7 (ANI): The National Human Rights Commission
(NHRC), India, has taken suo motu cognisance of a media report that three children
suffering from pneumonia were branded with a hot iron rod by a faith healer
in Jhabua district of Madhya Pradesh.
According to the statement, the condition of one of the children is severe. The doctors
have confirmed that the victims were suffering from pneumonia, and there were burn
marks on their bodies.
The statement said that the Commission has observed that the contents of the news
report, if true, raise serious concerns about potential human rights violations.
Therefore, it has issued notices to the District Magistrate and the Superintendent of
Police, Jhabua, calling for a detailed report on the matter within two weeks.
On September 25, the parents of the children reportedly took the ailing children to the
faith healer. (ANI)
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NHRC issues notices to states over children's deaths linked to cough syrup

A batch of Coldrif cough syrup has been linked to multiple child deaths. Several states
have banned its sale and authorities are probing the cases

https://www.business-standard.com/india-news/nhrc-notice-child-deaths-cough-syrup-
coldrif-probe-madhya-pradesh-125100601213 1.html

Rahul Goreja New Delhi
2 min read Last Updated : Oct 06 2025 | 8:15 PM IST

The National Human Rights Commission of India (NHRC) on Monday issued notices to
the governments of Madhya Pradesh (MP), Rajasthan, and Uttar Pradesh (UP), asking
them to investigate the deaths of children linked to cough syrup consumption,
reported PTI.

The move comes after several children, including 14 in MP's Chhindwara, died allegedly
after consuming Coldrif cough syrup.

The NHRC also directed the Drugs Controller General of India (DCGI), the Central Drugs
Standard Control Organisation (CDSCO), the Directorate General of Health Services
(DGHS), and the Union Health Ministry to probe the supply of spurious drugs.

The cough syrup in question

Coldrif, a cough syrup manufactured by Shreesan Pharmaceutical, came into the spotlight
following the deaths, which were suspected to be caused by renal failure linked to the
toxic syrup. Additionally, two children in MP's Betul district also reportedly died after taking
Coldrif.
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NHRC issues notice to 3 states in cough syrup related death case

https://www.hindustantimes.com/india-news/nhrc-issues-notice-to-3-states-in-cough-
syrup-related-death-case-101759760021335.html

PTI | Published on: Oct 06, 2025 08:46 pm IST

NHRC also directed authorities to order an investigation into the supply of spurious drugs
and instruct all regional labs in states to collect the samples.

The NHRC has issued notices to the Madhya Pradesh, Rajasthan and Uttar Pradesh
governments, directing them to probe allegations of children's deaths due to
contaminated cough syrup and immediately ban the sale of spurious medicines.

It has also directed the Drugs Controller General of India (DCGI), the Central Drugs
Standard Control Organisation (CDSCO), the Directorate General of Health Services
(DGHS) and the Union Health Ministry to order an investigation into the supply of spurious
drugs and instruct all regional labs in states to collect the samples of spurious drugs and
submit test reports.

"The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately the banning of the spurious drugs and submit reports," the
National Human Rights Commission (NHRC) said in a notice.

The commission said it has received a complaint seeking urgent intervention in cases of
the deaths of 12 children in Madhya Pradesh (Chhindwara and Vidisha districts) and
some districts of Rajasthan, allegedly after consuming cough syrup.
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Cough syrup deaths: NHRC issues notices to 3 states, Union health ministry and
others

https://theprint.in/india/cough-syrup-deaths-nhrc-issues-notices-to-3-states-union-
health-ministry-and-others/2758505/

PTI | 06 October, 2025 08:05 pm IST

New Delhi, Oct 6 (PTI) The NHRC on Monday issued notices to Madhya Pradesh,
Rajasthan and Uttar Pradesh governments, directing them to probe allegations of
children's deaths due to contaminated cough syrup and immediately ban the sale of
spurious medicines.

It has also directed the Union health ministry, the Drugs Controller General of India
(DCGI), the Central Drugs Standard Control Organisation (CDSCO) and the Directorate
General of Health Services (DGHS) to order an investigation into the supply of spurious
drugs and instruct all regional labs in states to collect the samples of spurious drugs and
submit test reports.

“The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately banning of the spurious drugs and submit reports,” the
National Human Rights Commission (NHRC) said in a notice.

The commission said it has received a complaint seeking urgent intervention in cases of
the deaths of 12 children in Madhya Pradesh (Chhindwara and Vidisha districts) and
some districts of Rajasthan allegedly after consuming cough syrup.

Although initial tests by the Union health ministry reportedly did not find diethylene glycol
or ethylene glycol, substances known to cause kidney toxicity, in the medicines, “the exact
cause of death remains unclear with cases involving kidney failure and other
complications”, the NHRC said.

The Bench of the NHRC, presided by Priyank Kanoongo, Member, has taken cognisance
of the Protection of Human Rights Act, 1993, in the matter.

“The Registry is directed to issue a notice to the Principal Secretary, Department of Health
and Family Welfare, Govt of Rajasthan, Jaipur; the Principal Secretary, Department of
Health and Family Welfare, Govt. of Madhya Pradesh, Bhopal, and the Principal
Secretary, Department of Health and Family Welfare, Govt. of UP, Lucknow, with
directions to get the allegations made in the complaint inquired into and to collect the
samples of cough syrup, testing in their regional labs and ban the sale of spurious
medicine on immediate basis,” the notice said.

“The Drugs Controller General of India, Central Drugs Standard Control Organisation,
Directorate General of Health Services, Ministry of Health and Family Welfare,
Government of India, New Delhi, are also directed to order an investigation into the supply
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of spurious drugs and also to order all the regional labs in the states to collect the samples
of spurious drugs and submit the sample test reports,” it further stated.

The authorities have been directed to submit an action taken report within two weeks, the
notice said.

The complainant, the NHRC said, highlighted the children’s deaths as a serious failure of
drug safety, regulation and monitoring systems, constituting a violation of their
fundamental rights, including the right to life, health and access to safe medicines.

The complainant sought the intervention of the NHRC in the matter and requested the
constitution of a special investigation committee to examine how these cough syrups
reached the market, including manufacturing, distribution, regulation and potential
contamination with harmful chemicals.

The complainant has also sought an investigation intc the roles of state and central
authorities responsible for quality testing, oversight and regulation, besides ensuring
timely compensation and legal support for the affected families, keeping them informed
throughout the process.

According to the complainant, future preventive measures, including drug safety,
licensing, monitoring and quality contral systems, should be strengthened to avoid
recurrence of such tragedies.

The complaint further urges that strict legal action should be taken against these found
guilty and the sale of spurious medicines should be banned immediately.

“The allegations made in the complaint prima facie seem to be serious violations of human
rights,” the NHRC said. PTI PLB DIV DIV

This report is auto-generated from PTI news service. ThePrint holds no responsibility for
its content.
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Cough syrup deaths: NHRC issues notices to 3 states, DCGI

"The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately banning of the spurious drugs and submit reports," the
National Human Rights Commission (NHRC) said in a notice.

https://www.dtnext.in/amp/news/tamilnadu/cough-syrup-deaths-nhrc-issues-notices-to-
3-states-dcqi-848746

Author : PTI
Update:2025-10-06 19:40 IST

NEW DELHI: The NHRC has issued notices to Madhya Pradesh, Rajasthan and Uttar
Pradesh governments, directing them to probe allegations of children's deaths due to
contaminated cough syrup and immediately ban the sale of spurious medicines.

It has also directed the Drugs Controller General of India (DCGI), the Central Drugs
Standard Control Organisation (CDSCO), the Directorate General of Health Services
(DGHS) and the Union health ministry to order an investigation into the supply of spurious
drugs and instruct all regional labs in states to collect the samples of spurious drugs and
submit test reports.

"The authority is also directed to order all the Chief Drugs Controllers in the concerned
states to process immediately banning of the spurious drugs and submit reports," the
National Human Rights Commission (NHRC) said in a notice.

The commission said it has received a complaint seeking urgent intervention in cases of
the deaths of 12 children in Madhya Pradesh (Chhindwara and Vidisha districts) and
some districts of Rajasthan allegedly after consuming cough syrup.
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NHRC takes suo motu cognisance of electrocution deaths of two children at Durga
Puja pandal in Jabalpur

https://m.sakshipost.com/amp/news/nhrc-takes-suo-motu-cognisance-electrocution-
deaths-two-children-durga-puja-pandal-jabalpur

6 Oct, 2025 19:35 IST

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC), India has
taken suo motu cognisance of a media report that two children, aged 8 and 10 years, died
due to electrocution while playing inside a Durga Puja pandal in Madhya Pradesh’s
Jabalpur.

Reportedly, the incident occurred on September 24, when the children came in contact
with an iron pipe that had become electrically charged due to alleged negligent wiring by
the organisers of the pandal.

The apex human rights body has observed that the contents of the news report, if true,
raise a serious issue of violation of human rights.

The NHRC has issued notices to the Madhya Pradesh Chief Secretary and the
Superintendent of Police, Jabalpur, calling for a detailed report on the matter within two
weeks.

The report is expected to include the current status of the investigation.

According to media reports carried on September 25, a three-member team led by a Sub-
Divisional Magistrate (SDM) has been constituted to probe the incident.

Preliminary investigation by the electricity department revealed that the electrocution was
caused by illegally drawn power.

The victims were identified as 8-year-old Ayush Jharia and Ved Shrivas, approximately
10 years old. Both children died after touching the live wire. Established under the
Protection of Human Rights Act, 1993, the NHRC, an autonomous statutory body, is an
embodiment of India's concern for the promotion and protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

Disclaimer: This story has not been edited by the Sakshi Post team and is auto-generated
from syndicated feed.
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NHRC takes suo motu cognisance of electrocution deaths of two children at Durga Puja
pandal in Jabalpur

https://ianslive.in/nhrc-takes-suo-motu-cognisance-of-electrocution-deaths-of-two-
children-at-durga-puja-pandal-in-jabalpur--20251006193143

IANS | October 6, 2025 7:33 PM

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC), India has
taken suo motu cognisance of a media report that two children, aged 8 and 10 years, died
due to electrocution while playing inside a Durga Puja pandal in Madhya Pradesh’s
Jabalpur.

Reportedly, the incident occurred on September 24, when the children came in contact
with an iron pipe that had become electrically charged due to alleged negligent wiring by
the organisers of the pandal.

The apex human rights body has observed that the contents of the news report, if true,
raise a serious issue of violation of human rights.

The NHRC has issued notices to the Madhya Pradesh Chief Secretary and the
Superintendent of Police, Jabalpur, calling for a detailed report on the matter within two
weeks.

The report is expected to include the current status of the investigation.

According to media reports carried on September 25, a three-member team led by a Sub-
Divisional Magistrate (SDM) has been constituted to probe the incident.

Preliminary investigation by the electricity department revealed that the electrocution was
caused by illegally drawn power.

The victims were identified as 8-year-old Ayush Jharia and Ved Shrivas, approximately
10 years old. Both children died after touching the live wire. Established under the
Protection of Human Rights Act, 1993, the NHRC, an autonomous statutory body, is an
embodiment of India's concern for the promotion and protection of human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

--IANS
pds/dan
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https://www.amarujala.com/madhya-pradesh/bhopal/cough-syrup-national-human-
rights-commission-takes-action-issues-notice-to-three-states-including-madhvya-pra-
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NHRC Takes Suo Motu Cognisance After Children With Pneumonia Branded By
Faith Healer In MP

https://ommcomnews.com/india-news/nhrc-takes-suo-motu-cognisance-after-children-
with-pneumonia-branded-by-faith-healer-in-mp/

by OMMCOM NEWS | October 86, 2025 in Nation

New Delhi: The National Human Rights Commission (NHRC) has taken suo motu
cognisance of a media report that three children suffering from pneumonia were branded
with a hot iron rod by a faith healer in Madhya Pradesh’s Jhabua district.

Reportedly, the condition of one of the children is said to be serious.

Dactors have confirmed that the children were suffering from pneumonia and bore burn
marks on their bodies.

The apex human rights body has said that the contents of the news report, if true, raise
serious issues of violation of human rights.

The NHRC has issued notices to the Jhabua District Magistrate Neha Meena and the
Superintendent of Police Padam Vilochan Shukla, calling for a detailed report on the
matter within two weeks.

According to media reports carried on September 25, the parents of the children
themselves had taken them to the faith healer.

Out of the three children who were branded with hot iron rods, two are infants who are
two-months-old.

Following the incident, their health deteriorated significantly, and they were rushed to the
Jhabua District Hospital in critical condition.

All three children are currently on oxygen support, and one girl has been referred to
Dahod for further medical care.

The Madhya Pradesh Police are actively investigating to determine who branded the
children and where these acts took place.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body. is an embodiment of India’s concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.
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The apex human rights body has the power to take suo motu action based on media

reports, public knowledge or other sources, without receiving a formal complaint of human
rights violations.

(IANS)
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https://www.punjabkesari.in/national/news/nhrc-issues-notices-to-mp-three-other-states-
and-dcgi-2224714

Edited By Parveen Kumar,Updated: 06 Oct, 2025 07:59 PM
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NHRC seeks report on death of worker at Delhi’s IGI Airport

https://indianews.com.au/nhrc-seeks-report-on-death-of-worker-at-delhis-igi-airport/

BY India News Newsdesk
October 7, 2025

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC) has sought a
report from the Chairman of the Airports Authority of India (AAl) and the Deputy
Commissioner of Police, IGI Airport Unit, Delhi, within two weeks in connection with the
death of a worker who fell from a height of around 10 feet during construction work at the
Indira Gandhi International (IGl) Airport in the national capital.

The apex human rights body took suo motu cognisance of a media report alleging that
attempts were made to suppress the incident by removing blood stains from the site.

In a press statement, the NHRC observed that the content of the report, if true, raise a
serious issue of human rights violation.

It has sought details regarding the status of compensation, if any, paid to the next of kin
of the deceased worker.

The apex human rights body has issued notices to the AAI Chairman and the Deputy
Commissioner of Police, IGI Airport Unit, Delhi, seeking a detailed report within two
weeks.

According to a media report published on September 25, the injured worker was taken to
a nearby hospital where doctors declared him brought dead. A case has been registered
for causing death due to negligence.

Reportedly, the worker was hired by a contractor for the construction work.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India’s concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India. The apex human rights body
has the power to take suo motu (on its own motion) action based on media reports, public
knowledge or other sources, without receiving a formal complaint of human rights
violations.

—IANS
pds/pgh
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https://navabharat.news/cough-syrup-deaths-nhrc-issues-notices-to-three-states-and-
dcqi/

Yogesh Kumar SahuOctober 6, 2025Last Updated: October 6, 2025

1 feeetl. P AFAIDR STENT (TTUISMRE) = Hel UG, IO 3R SR UG WHRI
DI AT TR FR I g0d BB RRU & BRI G| D1 HId B SRIGI b o B 3R el
aarsii Bt Bl W debrel ufdey @M 1 i fear 7.

TIUESRA 7 HRA™ SiufY geidge (Sreiens), dara Ny aHe FaFur nea
(SIS, TR HaT ARG (SIoTa) 3R $Ha 1 Wy HAT B Tl garsil
DT YL B ST BT TS & 3R 5Tt & Tt &t TRmRIarsif & Admdr garsft & 1A
ThT B 3R T RUIE Tqd 3 &1 3w 37 &l f a1 3.

START = T Aty § o, “Wiieial & ag off e fean man § o a5 defia ot & et
T NfY faT®! B Adha garsl IR qd Uiaay T &1 UishdT (& H3 3R RUIE I
B BT IS <. 3N A el b I/ A U (fSearst iR fafeen foral) ik Io= &
$3 ol 7 SId IR R &% RRU T T 12 9] &1 Aid & A # dabTdl exdad & SRy
aTeh U g et 8.




TIME OF INDIA, Online, 7.10.2025

Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN
RIGHTS COMMISSION

Times of India

"I love Muhammad’ row: Plea filed in NHRC on demolition ofproperties in Bareilly;
affected families say no prior notice sent

https://timesofindia.indiatimes.com/city/meerut/i-love-muhammad-row-plea-filed-in-nhrc-
on-demolition-ofproperties-in-bareilly-affected-families-say-no-prior-notice-
sent/amp articleshow/124344396.cms

Krishna Chaudhary | Oct 6, 2025, 21:45 IST

Bareilly: Families in Bareilly affected by the bulldozer action on selected buildings
following the ‘I love Muhammad' row claimed on Monday that no demolition notices were
served to them before their properties -- a banquet hall and an e-rickshaw station in
particular -- were turned into rubble.

The Bareilly Development Authority (BDA) had on Saturday razed a sprawling banquet
hall, named Raza Palace, operated by Nafees Ahmed, a close aide of Ittehad-e-Millat
Council chief Taugeer Raza, who has been arrested for alleged involvement in the
violence that broke out following Friday prayers on Sept 26. Officials have been claiming
that "action taken against certain properties and individuals are not targeted, rather part
of routine, legal procedures”.

However, aggrieved families -- most of them linked to Raza -- said that they felt they were
deliberately targeted. "If authorities had given us a notice, we would have removed the
goods and furniture from inside the banquet hall. We suffered losses worth crores of
rupees. Why would we leave everything behind to inflate our losses?" a caretaker of the
now-demolished banquet hall told TOIl on Monday.

He claimed that they had all the legal documents but "officials refused to even look at
them". A relative of Raza said the demolition was "sudden", with earthmovers arriving
without any prior notice.

Meanwhile, Allahabad-based advocate Gajendra Singh Yadav has moved UP's State
Human Rights Commission over the demolitions, police encounters and internet
shutdown in the town. "There should be an independent probe into the encounters,
demolition without notice and network suspension which clearly viclated the citizens'
rights," Yadav said.

He also said that the alleged fake encounter of Tazim and the other accused could
amount to a violation of the right to life and judicial protection under Article 21 of the
Constitution. Bareilly Police had last week arrested Tazim, a key accused in the case.
According to SP city Manush Pareek, Tazim had opened fire at the police team as it tried
to arrest him.
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Carlier last week, an e-rickshaw charging point linked to Uman Raza, the cleric's son-in-
law, was also demolished. Uman's father told TOI: "I had given this place on rent 1.5
years ago and there wasn't any charging station there at the time. The man who took the
land allowed a few e-rickshaws to park there. The land which has been under scrutiny
was purchased by my grandfatherin 1970 and I've got all the documents and maps. We're
being scrutinised only because we have a distant link with Taugeer Raza even though we
haven't spoken to him for long, and we had nothing to do with the protest."

Authorities had also sealed a house belonging to a man, Farhat, who was among those
arrested, on allegations of sheltering Raza.

Bareilly DM Avinash Singh was not available to comment on the demolition matter.
Meanwhile, police have announced Rs 15,000 bounty each on seven absconding
individuals in the riots case.
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https://hindi.news24online.com/india/nhrc-issues-notice-madhya-pradesh-rajasthan-
and-uttar-pradesh-government-over-deaths-of-children-cough-syrup/1345888/

Written By:News24 fgat | Published By :Avinash Tiwari | Updated: Oct 6, 2025 22:24
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NHRC seeks report over death of 5-year-old in Hazaribagh’s residential school

https://indianews.com.au/nhrc-seeks-report-over-death-of-5-year-old-in-hazaribaghs-
residential-school/

BY India News Newsdesk
October 7, 2025

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC) has taken suo
motu cognisance of a media report that a 5-year-old student at a residential school in
Jharkhand’s Hazaribagh district succumbed to injuries allegedly inflicted by a teacher who
had severely beaten him.

Reportedly, the brother of the deceased child, who is also enrolled at the same school,
informed that the teacher assaulted his brother after he refused to eat the food served.
The apex human rights body has observed that the contents of the news report, if true,
raise a serious issue of violation of human rights.

The NHRC has issued notices to the Jharkhand Chief Secretary and the Superintendent
of Police, Hazaribagh, calling for a detailed report on the matter within two weeks.

According to media reports carried on September 25, the accused teacher and the school
manager are absconding.

The deceased and his brother were enrolled at the same residential school, residing in
the hostel and attending different classes.

As per the victim’s brother, the child often appeared withdrawn, missing their parents, and
was visibly fearful around teachers. He further mentioned that the victim had stopped
eating. During this period, a female teacher allegedly scolded him and beat him with a
stick. The assault reportedly caused the child to collapse suddenly and stop breathing.

The brother added that the victim’s eyes remained open, but he was unresponsive and
showed no signs of movement. Established under the Protection of Human Rights Act,
1993, the NHRC, an autonomous statutory body, is an embodiment of India’s concern for
the promotion and protection of human rights. Its primary role is to protect and promote
human rights, defined as the rights relating to life, liberty, equality, and dignity of
individuals guaranteed by the Constitution or embodied in international covenants and
enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.

—IANS
pds/uk



JANTA SE RISHTA, Online, 7.10.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Janta Se Rishta
NHRC 1 &1 DCGI &I Aifed 9RY | TATgR 3 SRitsileng ot Fifed we fran

https://jantaserishta.com/national/-nhrc-dcqi--4306378

6 3SR 2025
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NHRC seeks report over death of 5-year-old in Hazaribagh’s residential school

https://www.sakshipost.com/news/nhrc-seeks-report-over-death-5-year-old-hazaribagh-
s-residential-school-460788

Oct 06, 2025, 22:40 IST

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC) has taken suo
motu cognisance of a media report that a 5-year-old student at a residential school in
Jharkhand’s Hazaribagh district succumbed to injuries allegedly inflicted by a teacher who
had severely beaten him.

Reportedly, the brother of the deceased child, who is also enrolled at the same school,
informed that the teacher assaulted his brother after he refused to eat the food served.
The apex human rights body has observed that the contents of the news report, if true,
raise a serious issue of violation of human rights.

The NHRC has issued notices to the Jharkhand Chief Secretary and the Superintendent
of Police, Hazaribagh, calling for a detailed report on the matter within two weeks.

According to media reports carried on September 25, the accused teacher and the school
manager are absconding.

The deceased and his brother were enrolled at the same residential school, residing in
the hostel and attending different classes.

As per the victim’s brother, the child often appeared withdrawn, missing their parents, and
was visibly fearful around teachers. He further mentioned that the victim had stopped
eating. During this period, a female teacher allegedly scolded him and beat him with a
stick. The assault reportedly caused the child to collapse suddenly and stop breathing.

The brother added that the victim’s eyes remained open, but he was unresponsive and
showed no signs of movement.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights. Its primary role is to protect and promote human rights, defined as the rights
relating to life, liberty, equality, and dignity of individuals guaranteed by the Constitution
or embodied in international covenants and enforceable by courts in India.

The apex human rights body has the power to take suo motu (on its own motion) action
based on media reports, public knowledge or other sources, without receiving a formal
complaint of human rights violations.
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AR T (TIEITH) & Ada | o Jowii ¢ &1 Mo+ forar T B
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NHRC takes suo motu cognisance after children with pneumonia branded by faith
healer in MP

https://www.sakshipost.com/news/nhrc-takes-suo-motu-cognisance-after-children-
pneumonia-branded-faith-healer-mp-460773

Oct 06, 2025, 21:40 IST

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC) has taken suo
motu cognisance of a media report that three children suffering from pneumonia were
branded with a hot iron rod by a faith healer in Madhya Pradesh's Jhabua district.

Reportedly, the condition of one of the children is said to be serious.

Doctors have confirmed that the children were suffering from pneumonia and bore burn
marks on their bodies.

The apex human rights body has said that the contents of the news report, if true, raise
serious issues of violation of human rights.

The NHRC has issued notices to the Jhabua District Magistrate Neha Meena and the
Superintendent of Police Padam Vilochan Shukla, calling for a detailed report on the
matter within two weeks.

According to media reports carried on September 25, the parents of the children
themselves had taken them to the faith healer.

Qut of the three children who were branded with hot iron rods, two are infants who are
two-months-old.

Following the incident, their health deteriorated significantly, and they were rushed to the
Jhabua District Hospital in critical condition.

All three children are currently on oxygen support, and one girl has been referred to
Dahod for further medical care.

The Madhya Pradesh Police are actively investigating to determine who branded the
children and where these acts took place.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India.
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The apex human rights body has the power to take suo motu action based on media
reports, public knowledge or other sources, without receiving a formal complaint of human
rights violations.
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NHRC seeks report on death of worker at Delhi’s IGI Airport

https://m.sakshipost.com/amp/news/nhrc-seeks-report-death-worker-delhis-igi-airport-
460774

6 Oct, 2025 21:40 IST

New Delhi, Oct 6 (IANS) The National Human Rights Commission (NHRC) has sought a
report from the Chairman of the Airports Authority of India (AAIl) and the Deputy
Commissioner of Police, IGI Airport Unit, Delhi, within two weeks in connection with the
death of a worker who fell from a height of around 10 feet during construction work at the
Indira Gandhi International (IGl) Airport in the national capital.

The apex human rights body took suo motu cognisance of a media report alleging that
attempts were made to suppress the incident by removing blood stains from the site.

In a press statement, the NHRC observed that the content of the report, if true, raise a
serious issue of human rights violation.

It has sought details regarding the status of compensation, if any, paid to the next of kin
of the deceased worker.

The apex human rights body has issued notices to the AAI Chairman and the Deputy
Commissioner of Police, IGI Airport Unit, Delhi, seeking a detailed report within two
weeks.

According to a media report published on September 25, the injured worker was taken to
a nearby hospital where doctors declared him brought dead. A case has been registered
for causing death due to negligence.

Reportedly, the worker was hired by a contractor for the construction work.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India. The apex human rights body
has the power to take suo motu (on its own motion) action based on media reports, public
knowledge or other sources, without receiving a formal complaint of human rights
violations.

Disclaimer: This story has not been edited by the Sakshi Post team and is auto-generated
from syndicated feed.
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NHRC Takes Note Of Worker’s Death At Delhi Airport's T3, Asks For Report In 2
Weeks | News18 Impact

https://www.news18.com/india/nhrc-takes-note-of-workers-death-at-delhi-airports-t3-
asks-for-report-in-2-weeks-news 18-impact-ws-1-9618464 .html

Reported By : Anvit Srivastava, News18.com
Edited By: Oindrila Mukherjee
Last Updated:October 07, 2025, 07:00 IST

The crime scene was lound o be cleaned up before lorensics arrived, leading the Delhi
Police to register a case for tampering of evidence and causing death by negligence

The National Human Rights Commission has taken suo motu cognizance of the death of
a man, who fell down from a height during the ongoing expansion work at Delhi airport’s
Terminal 3. It has called for a detailed report to be submitted in two weeks.

News18 had reported the man’s death on September 25. Sukhdev Sharma, 34, died after
falling from a height while working. The crime scene was found to be cleaned up
before forensics arrived, leading the Delhi Police to register a case for tampering of
evidence and causing death by negligence.

The airport operator has refused to comment or respond to evidence tampering
allegations. The incident took place on September 5, when Sharma — a resident of
Gonda in Uttar Pradesh — slipped off scaffolding and sustained fatal injuries.

“Reportedly, the worker was hired by a contractor for the construction work. Reportedly,
attempts were made to suppress the incident by removing the bloodstains from the site
of the incident," the NHRC said.

The NHRC said if the media report is accurate, it raises a serious issue of human rights
violation. Consequently, it issued notices to the chairman of the Airports Authority of India
(AAl) and the deputy commissioner of police, |Gl Airport Unit, Delhi, requesting a detailed
report within two weeks, including the status of any compensation paid to Sharma’s next
of Kin.

“A police team that reached the spot inspected the area. The incident spot was the apron
area where scaffolding and construction material was found. Police further found that
blood stains on the area where the man had fallen appeared to have been washed. Crime
and forensics teams were then called on spot for a detailed inspection,” stated an FIR,
which accessed to News18.
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A senior police officer told News18 that a case was registered under Section 106(1) of
the Bharatiya Nyaya Sanhita (BNS) for causing death by negligence and section 238A

for causing the disappearance of evidence or giving false information to protect an
offender.
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NHRC seeks report on death of worker at Delhi’s IGI Airport
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igi-airport/amp/

By IANS | Updated: October 6, 2025 21:40 IST

New Delhi, Oct 6 The National Human Rights Commission (NHRC) has sought a report
from the Chairman of ...

New Delhi, Oct 6 The National Human Rights Commission (NHRC) has sought a report
from the Chairman of the Airports Authority of India (AAl) and the Deputy Commissioner
of Police, IGI Airport Unit, Delhi, within two weeks in connection with the death of a worker
who fell from a height of around 10 feet during construction work at the Indira Gandhi
International (1Gl) Airport in the national capital.

The apex human rights body took suo motu cognisance of a media report alleging that
attempts were made to suppress the incident by removing blood stains from the site.

In a press statement, the NHRC observed that the content of the report, if true, raise a
serious issue of human rights violation.

It has sought details regarding the status of compensation, if any, paid to the next of kin
of the deceased worker.

The apex human rights body has issued notices to the AAI Chairman and the Deputy
Commissioner of Police, IGI Airport Unit, Delhi, seeking a detailed report within two
weeks.

According to a media report published on September 25, the injured worker was taken to
a nearby hospital where doctors declared him brought dead. A case has been registered
for causing death due to negligence.

Reportedly, the worker was hired by a contractor for the construction work.

Established under the Protection of Human Rights Act, 1993, the NHRC, an autonomous
statutory body, is an embodiment of India's concern for the promotion and protection of
human rights.

Its primary role is to protect and promote human rights, defined as the rights relating to
life, liberty, equality, and dignity of individuals guaranteed by the Constitution or embodied
in international covenants and enforceable by courts in India. The apex human rights body
has the power to take suo motu (on its own motion) action based on media reports, public
knowledge or other sources, without receiving a formal complaint of human rights
violations.

Disclaimer: This post has been auto-published from an agency feed without any
modifications to the text and has not been reviewed by an editor



KHAS KHABAR, Online, 7.10.2025
Page No. 0, Size:(0)cms X (0)cms.

NATIONAL HUMAN

RIGHTS COMMISSION

Khas Khabar
A YT TATISARA A BIc a0 A & g Bl SIAT Hid o1 foram waa: d=

https://www.m.khaskhabar.com/news/news-madhya-pradesh-nhrc-takes-suo-motu-

cognizance-of-alleged-electrocution-deaths-of-two-children-news-hindi-1-758494-
KKN.html

khaskhabar.com: §HaR, 06 3FEER 2025 10:41 PM (IST)

75 faeell | AP AT SMfYBR SR (TILHSNRHY) 7 AL U & TR H Teb g7 goll
terd H fooTell &1 i @M A &) 98 &1 HiUd Hid &1 Wd: I3 o Sfid Rk W vsid
F AP gRI ool & IRl Bl AWRdlel 9 Sl AT T

TIUGSRET 5 A TSR DR & - AT 3R TR & gier siefterss o1 ifed SRt =
d owme » R mma @ g fod @Rt R
ST TG SRIBR RN, HRd A T Hifgar Ruld &1 wad: 1 foran 8, forad sraman man g
% T IS & SaqR fordd § Th gl goT UeTd & 3iax Wad 999 8 9id 3R 10 A1 Pl
IU & I gl P foolcll BT Hee A & Ad 81 T5 | BT IR IR T8 UeHT 24 Rider &1 a9
g3 O9 Uifed 9 die & U UIgU & GUc | 3 T | USTA & SMISTah! B 3R ¥ fooret &
IRy Eal SIERCIR] | el pp)| T
3TANT = g g fop s wiifgar fuié ot wnrilt I € df 98 AFa SeR Ieaad &1 1R
TET 7, 3T START - A TR WRBR & T Aiad SR TqAYR & g srefierd &1 Aifed
Wﬁﬁ%%ﬂ-ﬂﬁ?m%ﬁf&wdwmﬂ%lsﬂﬁﬁrﬁrﬁf@ﬁﬂ-ﬁmﬁﬁ@;
3ufard |
25 RideR &1 ga1iRId Hifear Rulel & R, U 3t 9iid & T Th qafsided dforee
(CUEH) & +Agd H I we&hlm & &1 167 e mm gl
Jg1, 39 Ugd TAUISRY! A HaS Wehi & SINT AU ¥ 9fs SdIel &1 fah! TR
TR fidr oaE 81 39 &y & 23 Rider &1 g &1 T8 RSB &1 ST A 26 RideaR oI
T H foran SR AT R TRe0T AT, 1993 HT URT 12 & ded HRAls HXd §u
aiferd fqumt G2 qfew EIR foar|
R # w81 T § i 3-5 1Y WehiR oY f&ifde, SeMIe, 9P SR 3 IR Jasd
RAfeiT Tod, fheer fowy, SR ¢ SR 3T YHUM ¥ TS IUSUT M I Iua gl 37
WeHH IR Y AU ] TR 98¢ HHSIR ¢, ForIH Had '18 a8 ¥ S &I I few
FRA W gl TG WIS o b & | SHPBT WA ISTHR Aot Ht 37 WA Idre! db
Ugd &1 38 gl
s TR SRU g8 +t § f 37 Iamal W sifard wareg Idrat a@ =gt of S, S RIRe
3R 31 da1% e SHfAfgH (@lsiditiv) 2003 HIA 3R ITP TRNEH! HT e Ieaio
21 P AN, 3H-aE TIR-UIR dald & e a0 & /R § 31T €, St S
T avE ufaefid g
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https://thesootr.com/state/madhya-pradesh/privanka-kanungo-asi-stops-inspection-

says-cannot-visit-station-without-permission-10535652

Sandeep Kumar, 06 Oct 2025 23:57 IST

Jabalpur: 1A AFG UBR SART (NHRC) & H&& U BTN 8TeT 81 H HAUCY &
GR R ¥ TEAR T & TSR YT BT FRIE0 A & SR I8 TR U I Sl
BT T HRA1 ST foRids S U | sfeat o1 70T $iR Rl o $-A ugd 9, Al
U T DI AR SHABRI AiN[E o] T, Had &l HRead | o Ri% A NPl 9% v &
foTT Ta SWdeR &1 g, dl I+ FRIE0 | gt Hi- ¥ ShR o fea|

TuEaE A e A g fan

3R ¢ foh Ta Saex A OR® S 9§ 8 I o8 a1 1o "3 o1 gd @1 & U= gl
3 FHA"| 3T AT 3R AYEdT Pt e R ORie F 3= X (qd Twitter) 889
IR Oy gfery feurche ik Steitdt ¥ ward fan i 3% sra Ftermn & forg fore srafa ot
Bl | foRies o1 I8 UlRe el Hif$an 0R arRd g1 1, fod gfery Heshd ¥ gsahy U 1|

NHRC & HRdTg

iRl S &1 gR1 Rt Fteror da Hifid =&t o1, sfew I35 IR 9F & o 95
Ugd g8 U 1R e &1 Wt S foram | Sarn o § [ 5@ deiF Usd Ue fad &l IR
TG4 o T U FIREIR fovam a1 o1, b S0 8 @ 781 e IR gierd = 39 € dvg
ORI 4T IT&! 6, AR 3R 3G H e 3418 off, 3R THURI & §1¢ T8 A I 3
7| frdes 3 39 g &1 Wt 3T & T A foram ofR gfery siftreiial @ 3fed sRars &t
T Bl

gferd faumT &1 99 SR PRars

i S & AR Hifear IR el ¥ JaTd HR- 3R gferd faumT & faars sRig e
& §I¢ S9AYR g fauTmT ¥ §ShU T 71| TEagR TUHY! T M@ A 39 A1 $i o d
¥ forT Uep Ufdde duR fran ik wadt &1 Iiunl 3= samn & 359 ama & e s
T BH W ad g3 2 3R 351 F81 [y & I 3l Jara fosan man| graites, faumfa
HRATS DI AT SR R & RIATH HRATS B ST |

3TN 3R Yferd A d & chvd ! fRUfd

e ST o1 59 ATHC H ST 41 JaTd A had AY Gferd & SRIYuITe IR JaTe Soldl
g, Sfew gs i oxifar 8 & sifieiival & g Tedfd Sik Smwe dadl & fufd ot g
O Ugd Ul ISR SN A 8 Al § §¥da fohdl &, A 59 dRg &1 J1da Tie
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HAT: AP AHAIISR STIRT Hewd A AFaRISRI 3R FH1asi faer = o1 wwftan

https://vocaltv.in/madhya-pradesh/satna-national-human-rights-commission-member-

reviphp/cid17531810.htm
By VocalTV Desk | Oct 6, 2025, 19:58 IST

AT, 06 3aCeR (f8.9.) | AP AMATIBR AN & Y {Uaics BN = FHAR DI Fel ]
UgdaR Haidec THIHE B ford SSRal &1 dod dax AHafdeR] 3R THTaRl fasm 3
efd fowal TR gHien S| 39 AR IR AR Hadex [dabr Rig, sifaled gfer siehers
fRrawr Rig Tud, S sieflerd 1 HIFT, 91 W& HABRT oitg Rig, e Riam sifuamr
o Siaraa, SO faw] Horet, urerd e g AeTfaerad e 9, fRifad o ef. g
G, ForaT e S, SRe0T Yo, forar sgfe SifieRl wae o fgd fafye faur &
fore e SifeR Sufyd w1

P AFARIBR SN & Faw Ui SN A AHaftieR SR Jaash faer 3 defta
T fawaTTd & & Hraf-ag- o) T SR S WR IR aRdfadbdrst &t THiem o1 | Futer
& fafRry &= # AR T4 DI AT &1 SHUHR, T & UBR HR fHRIR =g omet
AFd G, 3G faadl, aRE ARRS! & HAGR, fdwanT sfaadl & fieR, Tard I
IRIAP 3R HelTdS AfeaF H AHIGR 1 A9 Ny Il (@Hlegued) & gay &
HIABTRAT I SHDHRY b FHIET b1

Igi- RIfeIRE dHRT & AHUH R AR § guIfad SAfaadl & ot & IR § THHRI
dd 8T Fal T warey fqurT, ugwur =0 faurT 9 & Iy 39 d9R] @l JAdhd &
3TARGD Y'Y B3 | dTd DHed1u] JAfd ¥ URD! Tae b dgd Usiighd UHRUN i DRI old gU
3TN T A gl fob a1 TREfUT SfIBRY ST FHedTur WiHfa iR fFeiR g a1 18 99 a&
& STD-SNABISN BT ARE GHYT HRA |

foretT temord Y 3R sraran T 3 fora o 9052 Afgansht & w-wgradr 9gg dd g1 579 1
TG 7 BOIR 448 ARG T Ao ¥ ATHIfAd §8 | SN Uaw - 9qg &1 Afgansil &
IdTE o1 AT F Sed §U S ORI S 3R UTHI 9T TRIG &5 H AoigR] &1 &
& UG H T AP & M 331 39 O R I1d S0l AT B e TidbRor
fiad, Y& BHAN UIUSY, ST, HoNT W8 dUT {HTR I §IS & UalUbRl Ja
JURYA B |

g THER / Yh- AR
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P A4 AHRPR AN & Hewd ST A @3 it gadt giere As| Fear @
o= gd @ & 9= 8 o udd

https://www.bhaskar.com/local/mp/jabalpur/news/member-of-the-national-human-rights-
commission-wrote-on-x-136103832.html

SR 3 Hd Ugd

ST A SHUBR SN & T e SILAN  Gired HifSar | forad gu Sieiidl 4 gt
2 o o1 gferg um o1 FAfieror v & forw i A €, 3 U 1 THeE B @ E b
T Od Qo1 & 319 Y =18 o ¥ehd g |

ST AHATISR TN & T 3 gg Hi fora fob 3imucs U 1 w1t 3 Ggdiv 1] fobdl 6|
Igi ot i sra St 9 89 U= fos gren! fAtermr & fo fewest smam o=t giit| fide
SN & T R TqAQR e = I3 foran g1 Teadt A o o fAfda 0 3 o= § gen
g% §, 91 Td g1 3 Bl HRAS &b T TqR B ufcrda Ul T &, SN gRere il &

RIaT® HRars gt

I3, AFAIIBR 3N $ & e S 37 fat Hemmesr & SR W g1 Idar 3
A P AR T HIUTA ST THT 3D g al YEYRT U Ugd | S84 Ugal ol CI3fTg & v
T DT YH H 2 $B Gordmd! | S A garard J §fedl &1 01 1 RebTs g1 al SsiH
THIMTE P BT IR U AT FS g &R 91¢ ¥ H UeR] THATS T3 Wed Ugd df I5iA
S G & ¥ FADR B ¢d1| AFANIGR AN 3 Jd T3NS A d1d Pi dl 3D
He1 o fob 91 gd Qa1 & 39y § 81 3 Iahd 3

PN A URE WR ferdl-

T TR U & SR SlaaqR foIa & UeQRT ¥ A garard 3anfe & e & forg smar
g1 g8 gferd W HiNlg el 81 $had 2 e Siedd Ha § [Pl TTh & a1 garard J
sfeat ot o Repts 81 firen 31 Repls 7AiM & 91 U981 & Hag Siied AH® U Jd SWdex
F FRYeror & Tgai H A SR I |

<P WRPR ¥ B IR =9 XA gU BT HIFG SHUBR SHART & Had S A SardT fobs
6 TTE Ugd BRI fer A a=figR id & 8- aral = Rig (48) & R WR g 7 3ay IRE
& UH | BIUT ART UT| 6 35 d81 IR o] 1l dl 34 DR UieT| 39 TR BT AT Gof
PR Y H §g B UieT|

ARUIE & §1g 34 dgdIdaR &1 dic J U fordT 77| Ig1 Sqd RIATh &4 gol dhR oid Hol

e T A SN AR P T AR ST A IA W\ §, 7 93 U T 21 ISP Ulg, R 3R
3@ T e o5 &1 9 § 9Id gadh ! THUCT gs ol udl 9o o e 3 39 dier g, 39!
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B S & U 3 oM Ugd 1 3514 Jar fob ¥ O Ul offex Ui X1 ga T, st
3R 3AH 3T T Sl df ST gTeHT BT al ST ForHeR B SR |

A4 SHIBR AN & T 3 Hel fob o/ ST H Aisle G 3 UaT {6 s uH
T foraT T 8, 39 IR 981 IR IUTRYT YfIIemH &1 a1 YT, 30 TR T | T H 3T IR
<% T ol Ut =l foh 30 ARG I 6 ARG & &1d JMH HI 0T g1 9= H g1 &1 18, et
wiet ft IR gR1 feran T 8|

I8 9 STPHR Bl off Yhdl g, foh 24 G ST H Xg- &1 a1 B ardl Il A 3gd
g | e ST A THSME HEs STed B 30 TS 1S G Hal [ SUDB] BIel AdHR I3
T Hg o 5HY 1 HX, THSMTS A Wit Wi, 3M1E B ol 3R I UM TURT A B R
§1d &1 Al 3T D1 AT fob fo1 a1 faT 31y 31w gl

oyt gdeid XM A Fel fe

AHT PR SR & Te AR BI A Bl YERT UM Ugd | BiF R 39 d1d &1 dl
I8 T f UM | W% 3 9% 1Y 8! §did el [5ar g1 STHT U Ufdde- Tqut &
fear mar 31 39w Yefdd HaR fSgia Tod fhar 8, S99 Raars Tawr forar 91 81 81 Sieg
B faurfia sRars &t Sl 3R uge= ¥ Yafdd Pis a1d 318! 8, o i 7ed 7, Hife
U T UG Qe 5] ! SIdgR IH ¥ 33T g dTfe Ul

TEQRT UM H UG TH3HTS HeG SIcd Pl bel ¢ [

IR A DY O AT SABR N S T Y 3T 3, T Urgde Mot § A1 -
TR gl relt 3R THH & W1y S/ gt UM 7Y, o) 3% UgaH el U e W
T 1 B R a1 FHRaTs A dAfte I8 910 T8 Bt | Ugd I T Dls oHHR! ot 3R T 8 docta
0 Y BT T AT 4 & T Dis »9 o dfed a1 3, St I8 S &A1 71 89 3R
T $T T U7, I USd & 98 YT & aex 3MY 3R et H 9% Id Y|
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P AT SHTUPR SMART & Y ST A foran, 3 St gt gieren gwang wgan
2 fomr od g & 4= 7 e wwa

https://www.palpalindia.com/2025/10/06/National-Human-Rights-Commission-member-
Kanungo-wrote-What-kind-MP-Police--Sl-says-they-cant-come-police-station-without-
prior-notice.html

Ufd 999 :16:50:04 PM / Mon, Oct 6th, 2025
Reporter : UcfUcl ROTeR

SISAYR | AT A SHYDR AN & Jo U DL 3 Giwrel Hifsar W ferad gu
Sioith & g1 ? b o gferg um o1 Feror 3 3 o e o+ §ivit 31U U™ b1 THae
&8 X6 § b fo1 gd a1 & 3 ¥ 81 off ¥epdl 3|

ST AHATISR ST & T 3 gg Hi fora fob 3imucs YT 1 w1t 3 Ggdiv 18] fobdl 6|
3Igi- ot b sra St 9§ 89 U+ fob gHe! fR1emn & fo fpwen! s o=t gt | i
HILN & T R TqAQR e = I3 foran g1 Teedt A o o fAfda 0 3 o= d gen
g3 ®, 91 TIAd g1 3 $I HRas & fow Tt & ufdded Yo w7, i gleeiiat &
I HRaArE SNt TR AFANIBR AT & Tewd U S 34 3] Heues &
GR R § 1 AR & Id DI TEAGR F HIUTH ST THT 3D 6 a1 AGYRT U Ugd | S
Ugd dl S13MTs o 9w o 4811 UM ¥ 2 $© GiedH! 3| SN - gardrd 8 afedl &I oM
BT RPTS BT O 3T TI3ME B BT IR U AT $S & &R 91¢ UH H U T3
g% Scd Ugd dl 34 offd H JgalT - ¥ SAPR B [¢d1| AHAI¥NGR ART A od
THIMTS T d1d D1 Al ST D1 4T b o1 I G- & 3119 o= & =161 o qhd & |

PN A URe WR ferdl-

T TLU YA & SR STaaqR foIa & UeQRT ¥ A garard 3afe & e & forg smar
g1 g8t gferd W% HiNg el 81 $ad 2 e Piedd Ha § [Pl TTH & a1 garard |
sfeat ot o Repts 781 firen 31 Repls AH & 91 T81 & Heg iied AMH® U Jd SWdex
F FRTeror & T8ai H A $HR I |
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AR MEYRT 4 | Fteron faarg s e & gsau

https://deshbandhump.com/jabalpur-shahpura-police-station-inspection-controversy/

by Reporter Desk | October 6, 2025 in Sd¢fYR

AR, ALY SR TR T I FAARIGR R & Gew forie ST fdar 1
SEAQR I YT ST THT 3G YEQRT Y U, SHT 3639 UM T FRIE0 HAT 3R
gardd | sfedl o FRUfA &1 Sl o= T,

Y TR Uga R 3814 U IHRT (E38) & IR T YT Afch- 981 $ad &l hiead Ag 2.
SN A gaTaTd & dg sfedl P 0T BT Rebls o B AR B, S A ol AT 59 W
YRGB IgT ¥ T3S 7RG Sed & Wi B U gerl.

PO R T UED THSNTS Heg ofed 3 FRI& & 98ui 63 A SR $ 1, ST g o
o fo T gd a1 & o o fAteror =16t fosan S b,

I Hifedr R Fard — e SN A 9 el &1 I Jivid HIf$ar )R #xd gu
AR $ Syl e Jard g@T o1 gfery yM &1 e e & forg g foddt o
&Wﬁ@ﬁo&mﬁww&ﬁﬁw%%mﬁﬁam%&muﬁﬁﬁ&n

W%ﬁ%@%uﬁ%wﬁﬁﬁwﬁﬁwqﬁm@?wm%am
Y g b T e & o fhaept offel SiTa=ea .

Jfery HRATs- ST &1 URe IR JqaqR Jiod 3 I3 o, Teadt | e &l Tad §drd
§U Bal fob A ot RUid Tadl &1 Hoft 715 § SIR GISt gferess il IR SRaTs g,
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Hig B 33y g, Aigaraii W gidt @ wiwwi, frde S &1 @l 3 FArs mudidt

AR 3R S 3(eURReTD| B! g o1 RISl R e S 3 foar IR &1 SR, Al
&1 T g SNl o fau e,

https://www.etvbharat.com/hi/!state/sagar-privank-kanoongo-visits-on-complaints-
migration-and-harassment-jain-community-madhya-pradesh-news-mps25100602278

By ETV Bharat Madhya Pradesh Team
Published : October 6, 2025 at 2:43 PM IST
Updated : October 6, 2025 at 2:50 PM IST
2 Min Read

IMR: WX & YEHART 3R AR aT8 T 81 7@ T+ 3R A4 feR Ieara P Rl
B AP AP TG USRS & Fa ke SILRN 7 IR UgadhR 3AlD] BT GRI
fHaT. S ERME ST A AN ¥ GATHTd HR S| T3] HI AT et @ = fomr wRitRe
Id I8! Y Pt gbI, gafad! 3R Afgarsii R Sierdmh iR fFgsi & 1M &R uar" W
TR B o 1R Rreerad! & dw forar sk g v=me & sifreiieat ¥ ofiRe gara-
SaTd fod. TR 3R g o U 349 FRIGd] &1 daR dis SIa1d ad el o,

3{dY FY Y I X! 7Y B! ghM

IR &R W 3TY e S 2 el fb, oF T & 98 Sfame) Ugf W Igd! 7. !
3T enfifer Sremany 3R TR 8. 390 TR 1 & IR W 7Y & <hs, 38 & fas
3R A & SaRY Theh S €. Jo1 Ul Ial fb R SATH B 3{dY U J Hed &I g 9 gl
2. 8 TR A & ISR ¥ THGRT 916!, af §aral T o Yhart iR AR Sard |
ﬁmam??%nﬁﬁwwéw@%a‘rw%wu fFaars iR A UfUPR &

Y HEIH! Bl ofig &b e

RIS HIFG SHfYDR AN g fUded S 3 Bl S, "ugi AiReal # §1ex J 3 ard
AT & WY 3MAY HEI &1 T HIM & (AW T 8. 98] Afret # 99 dr § Sret arss
THR T . YehaRT 3R AR & ars a1ydl A Riswrad @t 8 {6 I & SMaRrmey &A
aTdl, UeRal s aTdt 3R a8+ Ws HR sl - ardl IR I%d ¥ I HrdTg! HRd §U
I & WRFe R B o) HRfa! B & Hdw few
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